














E-Ma il: ro.chittor garh@gmai l. com

Regional Office
Rajasthan State Pollution Control Board,
Near FCl,Godown,Chanderia,Chittorga rh

Pinl3l202l

2 01472-255077

Noo RPCB/RO Chittorgarh/L‐ 24/1`03′ ′6。 7No. RPCB/ROChittorgarh lL-24lrdo3 - 16"1 Date: o6lo? l4l9
UrgentA{GT Matter

(Registered Post/Email)
Authorized Signatory

M/s Manomay Tex India Limited,
Vil lage-Joj ro Ka Kheda,Teh-Gangrar,

Distt.-Chittorgarh

Sub:Regarding compliance of Hon'ble N.G.T. orderdated 24.01.19 in O.A. No.

65612018 titled as Residents of Village Jojro Ka Kheda V/s State of Raj.

Ref: 1. RSPCB letter no.290 dated 25.10.18.

2. Hon'ble N.G.T's order sheet dated 24.01.19.

Sir,

In compliance to above referred letter, it is requested that

earlier in compliance to Hon'ble N.G.T. order dated 09.10.18 in O.A. No.

65612018 titled as Residents of Village Jojro Ka Kheda V/s State of Raj.,

that Detailed report by Joint of SDM,Chitrorgarh and RSPCB,Chittorgarh

has been submitted to to the Hon'ble N.G.T. vide online mode on dated

22.01.19. Upon submission of report of Joint Team,Hon'ble N.GT. passed

order vide order sheet dated 24.0l.19,interalia reproduced as follows:-

"Accordingl!, a report hus been forwarded by the RSPCB by email dated
22.01.2019 bused on interaction with the inhabitonts recommending us

Jbllows:
ll. Recommendstions:- In light of contents of the inspection o/'the unit

and heqring of nearby inhubitants, it is recommended that:-
Revenue Authority may address the issue reluted to the distance of abadi
from unit in accordance with prevailing revenue luws in expeditious
mgnner.
After receiving the report of Health survey of Villagers as well us unimols
of Jojro ka Kheda by authority concerned, action if required may be
i n itisted ac co r din gly.
As the analysis results of stack, ambient uir monitoring and ground water
monitoring ure awaited, therefore uction in this regarcl may be initiated in
light of analysis results, if required.

ｒ
ｆ

2.

J.



4. However industry moy be directed for following as precautionory)
meosures:-
c. Thst industry may be clirectetl to upgrode pollution control meusure

with Stock as bag Filter ond Wet Scrubber in addition to existing Dust
Collector snd Air Pre Heater.

d. That industry may be directed to instull odor control system for Odour
pollution snd its control viz. "l{ozzles, sproyers ond atomizers that
spray ultra-fine particles of water or chemicals csn be used along the
boundury lines of area sources to suppress odours."

We do not find any reason not to accept the report. Accordingly, the same is
accepted.

We direct the Revenue Authority and the industrial unit concerned to comply
with the recommendations within one month. RSPCB will be at liberty to take
further action on receiving the health survey report, results of stack, ambient
air monitoring and ground water monitoring and furnish a further action
taken report within one month by e-mail at ngt.filing@gmail.com.
The RSPCB may also examine the issue of sitting of the industry in question
After ascertaining the facts. The applicant will be at liberty to put forward his
case to the RSPCB which may be looked into.

The application is disposed of.

List for consideration of the report on 02.04.2019
In view of above. Copy of Hon'ble N.G.T.'s order sheet dated 24.01.19 is
enclosed for information and compliance accordingly.

Encl: As Above.

lrvrunurtA{lehta)
Regional Officer

RSPCB,Chittorgarh

Copy to following for inforrnation and necessary action.

1. PA. to the District Collector,RSPCB,Jaipur
2. Sr. PA. to the Member Secretary, RSPCB,Jaipur.

'^: i,??f;:,?:#i::i{3#;,,aipur \-
RegionalDfficer

f RSPCB,Chittorgarh

t/v
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Itcm No.07                                Court No l

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH,NEW DELHI

Original Application No 656/2018

Residents of Village Jojro Ka Kheda Applicant(s)

Respondent(s)

For Applicant(s): Mr. .1.K. Chaudhary, Advocate

For Respondent (s): Mr. Saurabh Ra3pal, Mr. Prabhat Kumar Rai,
Advocates tbr RSPCB ald State

ORDER

The issue for consideration is the pollution caused by M/s

Versus
State of Rajasthan

Date of hearing: 24.O1.2019

CORAM:    HON'BLE MR.JUSTICE ADARSH KUMAR GOEL,CHAIRPERSON
HON'BLE MR.」 USTICE S.P.WANGDI,JUDICIAL MEMBER
HON'BLE MR.」USTICE K.RAMAKRISHNAN,JUDICIAL MEMBER
HON'BLE DR.NAGIN NANDA,EXPERT MEMBER

the unit and heaing of nearby inhabitants, it is recommended
that:-

1. Reuenue Authoitg rnoA oddress ,he lssue related to
the distance of abadi from unit in accordance with
preuailing reuenue lanus in expeditious manner.

2. Ajter receiuirtg the report of Health surueA of Villagers
as well as animqls of Joyo ka Kheda by auttority
concerned, action if required maA be inttiated
accordinglg.

3. As *Le analgsis results of stack, ambient air
monitoring and ground water monitoing are
auaited, therefore action in this regard may be
initiated in light of analysis results, if required.
Hotaeuer industry mag be directed for following as
pre cautio n ary me o.sur e s : -



わ

That industry maA be directed to upgrade
pollution control mee-sltre with Stack as bag
Filter and Wet Scrubber tn addition to existing
Dust Collector and Air Pre Heater.
That industrA maa be directed to install odor
control sgstem for Odour pollution and its control
uiz. "Nozzles, spraAers and atomizers that spraA
ultra-fine particles of water or chemicals can be
used along the boundarg lines of area sources [o
suppress odours."

We do not lind any reason not to accept the report.

Accordingly, the same is accepted.

We direct the Revenue Authority and the industrial unit

concerned to comply with the recommendations within one month.

RSPCB will be at liberty to take further action on receiving the

health survey report, results of stack, ambient air monitoring and

ground water monitoring and furnish a further action taken report

within one month by e-mail at ngt.filing(r)gmail.com.

The RSPCB may also examine the issue of siting of the

industry in question after ascertaining the facts.

to the

Adarsh Kumar Goel, CP

SP Vヽangdi,」 A/1

K Ramakrishnan,JM

Dr Nagin Nanda,EM

」anuary 24,2019
0riginal Application No.656/2018
DV



ど く力 ″ ―

MANOMAY ttEX I‖ DIA LIMIttED
ofnce:
32,Heera Panna Market,Pur Road,

BH:LWARA-311001(Ral)

① 01482-246983

e‐ma‖ :y‖ addha@hOtma‖ ∞m
website : www.manomaytexindia.com

CIN:L18101R」 2009PLC028647

ao[ Dcnim

:,ol t`);γ
:

Aarali No 5,6,7. Nt,.::lt“ ll'1,1′ t

Jojro Ka Kheda,Bhimara cI、 1:1"l“ hぃ 1

GANGRAR-312901(R`t!)
●ma‖ :manorrnytex@yahOo Ct〕

"l
ヽ

auf.No.

To,

The Member Secretary

Rajasthan State Pollution Control Board,

, 4- lnstitutiona! Area , Jhalana Dungari,1
' Jaipur( Rajasthan)- 302004

物たη」oこ 111_

Subject: Clarification regarding deficiencies

With reference to letter ref no RPCB/RO/CHITTORGARH /L-24h6O3 on date 06l92l2Ol9 clarification are

there.

Kindly inform to you that according to last letter (RPCB/RO Chittorgarh/L-241f603 )Point no. 4 C & D

industry should be installOdour control system along the boundary line of area and bag filter before

stack .So Odour control system successfully install in plant area and also order of bag filter for pollution

control measure in boiler. Bag filter will be installwithin two months. Attachment Details are

mentioned below.

l. Purchase order of odour control system.

2. Photograph of odour control system.

' r 3. Commissioning report of order control system.

4. Attachment Purchase order of ba8 filter.

5. Advance payment receipt against bag filter.

C.C.RSPCB,Chittorgarh ex india Ltd.
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ODOUR CONTROL SYSttEM
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IXPLORE WAT[K SYSTEMS PvT LTD 電『馳G4THERMAX Gェ回田墜コじ‖■■:●EXPLORE WATEK SYSTEMS PVT LTD
17牛8,VIDYUT NAGAR
」AIPuR,調ASTHAN-302021
9810197826.9811607645

基
R∝e:pt voucher

Manomay Tex lndia Ltd.
AgstRet EWSTR lE_j9r,a55 26,266.g0 Ci
Advancr 4S0 3,52,650.20 Cr

1{7 rough :

| ' HDFC Bank Ltd.
On Account ot :

NEFT RECO AOV AGST 8AG FILTER & BILL NO. 465
Amount (ln words) :

INR Three Lakh Seventy Efght Thousand Nine Hundred
Seventeen Onty

174‐3.Ⅵ中 Nog。 1
Jo'pur ROloslhOn‐ 302021

乳|):罵翼l織」諾鍵。m

3,78,91700

l

IT爾 面 而

Sjgnatory

H●●d Ottce:N‐ 3.16F.c R POrk,New Delh「 1loo19 rel:91_11_41067774′ 41067775

||













E-Mail: ro.chittorsarh(opmail.com

Regional Office

Rajasthan State Pollution Control Board,

Nea r FCl,Godown,Cha nderia,Chittorga rh

Pin:3L2O2L

No. RPCB/RO Chittorgarh/CI-560/ !e 6 o Date: 19 lo8 I 19
lmportant /Hon'ble NGT Matter

(Email)
The SEE & GIC (Textile Cell),
RSPCB.Jaipur,

Sub :- Regarding reply verification of M/s Manomay Tex India Limited, Near Toll Plaza,

Village- Jojro Ka Khera, Tehsil- Gangrar, District- Chittorgarh

Ref:- l. RSPCB HO Textile Cell letter no. F-12(CH-l l3yRPCB/Textile/I053-55 dated

09.07. r9.

2. This office letter no. 1092-94 Dated 24.07.19.

3. RSPCB HO letter dated F-12(Tex-43)/RPCB Textilel 1514 dated 06.08.19.

4. Copy of Execution application no.2712019 (1.A. No. 44112019) under O.A. No.

65612018 registered at Hon'ble NGT,Principal Bench,New Delhi Filed by Sh. Sita

Ram Ahir and Kaan Singh Rathore, Village -Jojro Ka Kheda,Tehsil-Gangrar,

District- Chittorgarh received in this office on dated 13.08.19.

5. Hon'ble N.G.T.'s Principal Bench,New Delhi's order sheet dated 01.08.19.

Sir.

Apropos above, in compliance to RSPCB HO SCN letter dated 09.07.19 antl letter

dated 06.08.19, aforesaid unit was inspected by the officials of the Board on dated 13.08.2019.

Copy of inspection report is enclosed herewith for perusal and necessary action at the level of
[]ead office.
Further an Execution application no. 2712019 (I.A. No.44ll2019) under O.A. No. 65612018

registered at Hon'ble NGT,Principal Bench,New Delhi Filed by Sh. Sita Ram Ahir and Kaan

Singh Rathore, Village -Jojro Ka Kheda,Tehsil-Gangrar, District- Chittorgarh reccivecl in this

office on dated 13.08.19. Copy of same alongwith Hon'ble N.G.T.'s Principal Bench,Nen'

Dellii's order sheet dated 0l .08. l9 is also enclosed tbr further course of action accoJdingly.

llncl: As Above.

(Dr. B.

l{egiona'

It st)ctB.('

@ owtz-2ssotl

O l flsc'r

rittorgurir



SCN Reply verification Report
Ref:-

1. RSPCB,Jaipur SCN letter no. F-12(CH-1 13)RPCB/Textiie/ 1053-55
Dated 09.O7 .19.

2. Copy of Unit's reply letter dated 18.O7 .19.
3. RSPCB,Jaipur letter no. F- l2(Tex-43)/RPCB Textile/ 1514

Dated 06.08.19.
1 a. Name of the Industry: M/s Manomaya Tex India Ltd.

b. Address of the Industry: Near ToII Plaza, Village- Jojro Ka Khera
Tehsil- Ganqrar, District- Chittorsarh

c. E-mail: ykladdha@hotmail.com
d. Fax :

e. Mobile : 9414 1- 14983
f. Phone no: ot482-246983

2 Date of Inspection: 13.08.19
3 Name and Designation of the Person

Contacted:
Rishabh Jain -Manager

4 Date of commencement of
Production:

Ol.O4.2O 13 (As per record)

5 Type of Industry: Textile
6 Nature of Industry: Grossly Polluting Industry
7 Size of Industry: Largef Medium/

Small
Large

8 Category of Industry: Red/ Orange/
Green/ Others

Red

9 Status of Operation: Operationall
Non- operational/ Closed/ Any other

Operational

10 List of Partners / Directors/
proprietor with addresses:

May be obtained from record.

11 Status of consent under the Water
Act,1974:

1. That Consent to operate under
Water Act,l974 and Air Act,1981
has been issued vide RSPCB Head
Office letter no. F
(Tech)/Chittorgarh (Gangrar) I 13
(tl l2ot2-2ot313s22-3s24 dt.
16.06.2O16 for the production of
Denim Fabric up to lO2.O Lac
Meter/ Annum & same is valid up tc
31.03.2019.

t2 Status of consent under Air Act- 81

ttt



2.Tlnat Consent to operate (Expansion)
under Water Act,1974 and Air
Act,1981 has been issued vide
RSPCB Head Office letter no. F
(Tech)/Chittorgarh (Gangrar)/ 13

(t) I 20 t2-2O 13 I 4eo3-4eos dt.
19.O7 .2016 for the Production of
Denim Fabric uP to 108'0 Lac
Meter/ Annum & same is valid uP to
28.O2.2019 .

3.That Consent to operate (Expansion)
under Water Act,l974 and Air
Act,1981 has been issued vide
RSPCB Head Office letter no. F

(Tech)/Chittorgarh (Gangrar)/ i3
(t) l2ot2-2or3l 10309- 1031 1 dr.
08.02.1,7 for the steam Boiler 10.00
TPH & same is valid uP to
31. 12.2021.

4.That Consent to establish
(Expansion) under Water Act,l97 4

and Air Act,1981 has been issued
vide RSPCB Head Office letter no. F

(Tech)/Chittorgarh (Gangrar)/ 13

(r) l2or2-2ot3 I 6287 -628e
09.1O.2017 for the Production of
Denim Fabric up to 2OO -O Lac
Meter/ Annum & same is valid uP to
3 0.06 .2020 .

5.That consent
(expan sion) application
16.0 1 . 18 under Water
Air Act,1981,is under
with Board.

That Authorization under HW&OW,Ruler
was issued vide RSPCB Head office HSV
Ce11

letterno. F(HSW) / Chittorgarh(Gangrar\ I I
S3O(t)l2016-2017 110117-i01 date<

Ol.O2.l7 and sarne is valid uP tt
30.06.202r.

points raised vide SCN dated 09.O7.19 and present status of compliance :-

7.a. Water Meter not provided at tube well :- Unit has installed mechanical
water meter at tube well no. 1 and tube well no.-2. However during inspection

dt.

to operate
dated

Act,l97 4 and
consideration

13 Status of Authorrzation under
(M and H) Rules- 2OO9



representative has not submitted
Representative was instructed to
as to this office within 03 days.

copy of log book
submit the same

of water consumption.
to RSPCB Head office as well

7.b Proper Shed has not
shed over the filter press
facility for drying as well
manner at site. Industry
HSW Sludse s

7.c Biological /aeration
functional:-During the
operational condition and
into biological section and

of the effluent treatment plant was non
of inspection biological section was in
being received after dosing was being fed

air system was found operative.

been provided over filter press:- Unit has provided
(01 and 02) as well as filter press 03 however proper
as storage of HSW Sludge is not provided in proper
is required to improve/extend the shed /facility for

section
course
effluent

diffused

3rel
rl,kdo ?5 0874118

rfllne; 25 0MU7
rilg(u,Je 71 622963 I



-

7.d' PMro in ambient air quality and particulate matter in stack emission
do not conlirm to standards prescribed by the Board : As per the Board's
monitoring report carried out on dated 09.01.19,PM ro in ambient air quality
and particulate matter in stack emission do not confirm to standards
prescribed by the Board. Further, Hon'ble N.G.T, Principal Bench, New Delhi
has recommended for up gradation of Existing PCMs. Unit has also placed an
order for installation of Bag Filter in addition to the existing PCMs and material
/parts of bag f,rlters were also received at site.
However, Presently Bag Filter is not installed at site. Copies of invoice are
enclosed as Annexure-A.

ru I



16.4

7.e. Results of ground water monitoring shows iron, total hardness and
TDS exceeding the permissible limit in absence of alternate source
specified in IS:1O5OO:- Copies of chemical analysis data of ground water
quatity of Gangrar Block ,Distt.Chittorgarh for year 2010 to 2O17 as received
from qround water department is enclosed as Annexure-B.
Directions issued vide Hon'ble N.G.T's order sheet dated L6.O4.L9
interalia reproduced as follows:-

A. In uiew of aboue, u€ direct the RSPCB to take further appropriate action
after considering the report of health surueA, result of stack analysis,
ambient air monitoring and ground water monitoring, in accordance with
law.
Reply/Status:- detailed report along with copies of Health survey report,
animal husbandry report ,analysis reports have already been sent vide
this office letter dated 01 .04. 19 to Hon'ble N.G.T. as well as to
RSPCB,Jaipur. Further copies of Health survey report and animal
husbandry report was also sent to RSPCB ,Jaipur vide this office letter
dated 24.O7.19 . Copies of sarne are again enclosed as Annexure-C.

B. It will also be open to the RSPCB to consider the question whether the
industry in question is as per siting criteria.

on the input le time throu

Parts /Drives fbr Bae Filter



Panel of Odour Control System and PVC Odour Control Soultion Tank

Industry has operated line-III for
online consent application dated
with the Board.

which applied for
16.01.18 and same

consent to operate vide
is under consideration

It is not found
monitoring due

feasible/significant to carry
to cloudy weather/ rtial

out ambient air
raining during

and emission
the course of

inspection.

(Hit6sh Kumar Upadhyay)

16.8

Jr. Sci. Offrcer, RSPCB,Chittorgarh

7-,
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(Dr.
Regional officer, RSPCB,Chittorgarh
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.. EXPLORE WATEK SVSTCMS PW' LTD.

Buyer

Manomay Tex lndia Ltd.
32, Hira Panna Market,
Bhilwara, Rajasthan-31 1 001
GSTIN/UIN :08AAFCM9997C1ZX
State Name : Rajasthan, Code : 08
Place of Supply : Rajasthan

erms of Payment

Reference(s)

-Feb-201 9

Note Oate

Quantity

84213920 18% 1.00 set

Chargeable (in words)

R Six Lakh Eighty Three Thousand Two and Eighty Eight paise Only

HSN/SAC State Tax
Rate I Amount

84213920
Total | 5,78,8'l 52,093.44 52,093.44

ax Amount (in words) : INR One Lakh Four Thousand One Hundred Eighty Six and Eighty Eight paise Only

5,78,g16.00 
|

E. & O.E

Total

Tax Amount

Remafus:
BrLL NO. 232 Dr . 3',t.07.2019

Company's Service Tax No.

Company's PAN

Declaration

We declaie that this invoice shows the actual price of the
goods described and that all particulars are true and correct-

: AACCE2570QSD001
; AACCE2570Q

This is a Computer Generated lnvoice

174 - B, VidYut ttlogor
Joiour. Roiosthon - 30202.|
t'lou.: 981b197S26 / 9811607645

E-moil : suPPori@woieksYstems'com

Heod Olfice : N-8' LG'F'' C'R' Pork' New Delhi-1100]9
l')\n'r'"1''j \ r"'"" 1

174-B, VIDYUT NAGAR
JAIPUR, RAJASTHAN.3O2O2'I
981 01 97A26,981 1 607645
GSTIN./UlN: OaAACCE2STOQ 1 ZaState Name : Rajasthan, Code : OB
CIN: U29253DL2OO9PTC1 95907
Contact : Ogal Ol 97826,O941 1 607645
E-Mall : support@wateksystems.com

lnvoice No.
EWSIR l9-20t232

DeliVery Note

Supplie/s Ref.

Despatched through

Terms of Delivery

e-Way Bill No.

Bag Filter for 10 TPH Boiler with
lD Fan

-\- sGsT @9%

,\ ccsr @s%

?\Yrssi

(ail,tE

Tel.: 9l -l l-AlM77l 4 I 4167775

5,78,816.00

Lo
P



*s
EXPLORE

t

EXPLORE WA'TEK SYSTEMS PW. LTD.
174-1-]. VIDYUT NAGAR
J,\IPU If . RAJASTHAN_3O2Oz'I
oa 10 r 97a25.9U-t 't 607645
GSITIN/U lN : oaAACCE25TOOl Za:jl.rto N.r1rc: Rajasthan, Code: OB
( ;lN: U29253DL2OO9PTCl 959O7
C()rtt.rct : OO81O197826,0941 1607645
L-M.rll : support@waieksystems-com

SYSTEMS PW. LTD.

. TAX INVOICE

Etuyer

Manomay Tex lndia Ltd.
32, Hira Panna Market,
Bhilwara, Rajasthan-31 1 001
GSTIN/UIN
State Name

:08MFCM9997C1ZX
: Rajasthan, Code : 08

Nbte Date

Place of Supply : Rajasthan

lBag Filter for 10 TPH Boiler with
llD Fan
I

la+ztsszo

9,12,1 99.00

sGsT@e%
ccsr @s%

; lAmount Chargeable (in words)

INR Ten Lakh Seventy Six Thousand Three Hundred Eighty One and Eighty Four paise Only
HSN/SAC

174-8. Vidyut Nogor
Joipur, Rojosthon - 302021
Mob.: 98]0197826 / 9811607645
E-moil : support@woteksystems.com

9.12

Trx Amount (in words) : INR One Lakh Sixty Four Thousand One Hun{rej-[!1ety Three and Eighty Four paiseOnly :,L\
{rzrN -,-:-.\Remarks.' -\/s llq2-i<)' z$l)-:l$z

Total | 9,12,189.

Declaration

declare that this invoice shows the actual price of the
described and that all particulars are true and conect.

This is a Computer Generated lnvoice

SiJl',f3233Dr3107201e 
"*/8q614 

A*:---r:t)
3:}i"#;:',.;llieTaxNo.;ffi33#isQsDoo1.V.ffi([(-'1''n.;)"i

Heod Ollice : N-8, L.G.F., C.R. Pork, New Delhi-l100\9. Tet.: 9l-l I-41067774 | 410b7775

1 THERMAX

Delivery Noto

Supplier's Rcf.

Despatched through

Terms of Delivery

1.00 set 9,12,18A.00

Tax

Amount

-Feb-201 9

erms of Payment

Reference(s)

It
L I j.J- 82,0s6.s2

llo'l 6?.096.92

10,76,391.84
E. & O.E

State Tax
- -- - --t---
Rate I Amount

T r"t.t
Tax Amount

82,096.92

Authorised Siqnatory i

lnvoice No.

5t'

P)qnierh^,nt,[r-\



PLORE WATEK SYSTEMS PW. LTD.
+

t

TAX INVOICE

txplon
l/4 tl. vt
.r/\il 't I r.r,lt lar lrrll
i.trrlo N.rr
(:lN: t r:,1)
( ). ,t rlrrr.t
I M.rll::.

lnvoice N, r

Delivery Notrr

Supplier's ltt't

Despatched tlrrouglr

-erms 
of Delivuty

o W,ry ljill No.

IJuycr

Manomay Tex lndia Ltd.
1.t2, Hira Panna Market,

rilwara. Rajasthan-31 1 001GSTIN/U|N r OSAAFCM99gtCIZX
State Name : Rajasthan, Code : 0g
Place of Supply : Rajasthan

INR Seven Lakh Twenty One Thousand Two

6,11,260.00

55,013.40
55,013.40

< 7,21,296.90
E. & O.E

HSN/SAC

Rt?'taqrn

Taxable

Value
Central Tax State Tax Total

Tax Arnount
Rate I Amount Rate Amount

Total
61l26nnr 90/" 55 013 4n 9o/o 55 n1?
6,11,260.0( 55,013.40

Tax Amount (in words) : INR One Lakh Ten Thousand paise OnlyTwen'

,;1

Heod office : N-8, L.G.F., c,R.)ork, New Dethi-l t0019. Tel.: 91-t l-4t0677 t4 | 4to67t7s

This is a Computer Generated lnvoice

THERMAX

'erms of Payment

Reference(s)

Note Date

r: I I tN/t.

I,l
Despatch Do(:Utrr:ttl No.

1.00 set 6,11,260.00 I set

v:
l.go:
tzlB.

,r1)

Service Tax No. : AAccE2sToeSDool O
lComnany'spAN :AACCE2570e f;ilorclerctjon \?rl
f 
We Oectare that this invoice shows the actual pri"u of lhu' 

&Z
::::,:ffi :'I:l;:i::,=A"#:,1::.,#iliJ'-."'"*:"*-+

e,



EXPLORE WATEK SYSTEMS PVT LTD
174-8, VIDYUT NAGAR, JAIPUR
RAJASTHAN

Env/BF/PunA/MB/25-05-20 1 8/1 9521 /Rev 00
25lMayl18

M/s Manomay textile
Bhilwara Chittorgarh Road,
Distt Chittorgarh
Rajasthan

Kind Attn: Mr. Rishabh Kothari

Sub: Your requirement of Bagfilter
Ref: Your RFQ for Bagfilter email dated

Dear Sirs,

We thank you very much for your above mentioned enquiry for lt;rgfilter.

We have pleasure to submit this proposal for design, manufac;trrrr: & supply
of Bagfilter from the latest AceJet series of Bagfilters.

The AceJet series of Bagfilters have been specially designed tr.rr providing several
operating advantages & features to its users. These include thc following:

1. Specially pre-engineered standard design with over a thousirnd combinations
2. Specially designed configurator to allow users to configure their Filters!
3. Snap type bags are used as standard for ensuring lower enrissions
4. lmproved pulsing system for easy alignment & removal of prrlsing pipes
5. Aesthetically superior design using a standard Grid type stiffener design
6. Optimumised design developed using Finite Element Analysis Method (FEAM)

7. Special smaller top covers for ease of handling & better seatling

8. RAV with adjustable tips to maintain optimum sealing efficierrcy
9. High degree of flexibility with 3 ground clearances to chose lrom

10. Collapsible bolted ladder to reduce transport volume & cost

We hope that you will find our offer in line with your requiremerlts. ln case

you need any additional information, we shall be pleased to furrrrsh the same.

Thanking you & assuring you our best services at all times,

Yours faithfully,
FOR EXPLORE WATEK SYSTEMS PVT LTD

CHHAVI WADHWA

IF

24lMayl'18



Date: 25/O5/zOlE
Customer : I 952 l-Manomay textite-Bhitwara
Offer Reference 

= 
Env / BF / Pun NMB / Z5-O S-2 O I 8 / I 9S2t / Rov oo

tltl
Aag ftlr.,'r tor CPfO l(X)Units

lnput process data for each filter
Quantity of filters no I

Boiler

tr) ll,il t{AJDEEP BOTLER

Application
Firing Type

Tlpe of Fuel IOO% lmported Coal
Dust to be handled Flyas h

Gas flow rate Am3/hr 24000
Cas temperature (Minimum) .C r80
Cas temperature (Maximum) "C 220

We recommend to use Bagfilter 2O'C above acid dew polnt temperature to
avoid corrosion with Bagfilter.

filter will be bypassed for abovo 25O deg C.
Cas pressure at BF inlet mmwc -17 5

lnlet dust Ioad(Client to confirm) gmlAm3 IO
Oxygen Content in flue gas %v/v 6.068
502 Content in flue gas %v/v 0.046
Moisture in gas %Y/V 10.977
Type of dust (Main Characteristic) Fi ne

Dust Min bulk density for RAV sizing Kg/m3 500

Dust Max bulk density for power K9/m3 600

Dust size distribution 100% > 5 1t

Area classification for Elect/ lnstru S.rle & non hazardous

Technical data sheets for each filter
Type of filter Pulse jet
Filter mounting Stru ctu re

Filter cleaning On line
Gas entry Casi ng

Design pressure (incl wind load) mmwc t 500

A P across filter mmwc 't50

A P across ICBD Online / Bypass mmwc 25 35

Total A P across bagfilter mmwc 175

Maximum outlet dust emission mglNm3
Offered bag height m 4.5

Offered filtration area m2 364.56

Offered air-to-cloth ratio n3/min/m2 l.l0
Selected filter APC-t68-450SC
Number of bags offered no r68

External painting of filter- Primer Red Oxide

External painting filter- Finish Not in TL scope

External surface preparation of filter Manual wire brush

THERMAX LIMITED . ENVIRO

TECHNICAL DATA\HEET OF BAG FILTER

BFVer02.I l.l) 16 Rev I
t

(Client to conl

(Client to conf



External paint spec of filter- primer ,' |,r,rl\, 20 p eaCh

NA

Red Oxide

M,rrrrr.rl wire brush

.'r o.tts, 20 p each

Not provided by TL
Req u i red

I llB,l00 Kg/m3

Elternal paint spec ofJitrer- f inish
lnternal painting of filter
lnternal surface preparation of filter
lnternal paint spec of filter
!nsulation &cladding scope
lnsulation & cladding requirement
Mineral wool insulation spec

Mineral wool insulation thk mm r00
Alumlnium cladding spec )) SWC plain
Filter casing
MOC lS 1079 Cr O
Th icknes s mm 3

Condition of supply Panel
Filter Tube sheet
MOC lS 2062 Cr A
Th icknes s mm 5

cutting Laser cut
Bag holding merhod Snap band
Filter top covers
MOC lS 1079 Cr O
Thickness mm 3

lnsulation box Provided by TL
Filter Hopper Provided by TL
Type Pyram id ical
MOC lS 2062 Cr A
Thick ness

5

Condition of supply Panel
No. of hoppers no I

Hopper plate angle o 65
Hopper discharge opening Rou nd
Hopper Heater Provided by TL
Area covered Bottom I /3 portion
Support structure Not Provided by TL
Type of Mounting Mounting on Concrete
Cround clearance I,200
Ladder to filter top Not provided by TL
Railing on filrer top Not provided by TL

Drawings for bag filter support structure, Ladder & raillng wilt be
RAV Provlded by TL
Quantity no I

MOC C

Type Adjustable tip
Drive arrangment Chai n-s procket
Motor Make TL approved
RAV rotor speed RPM 20



Recommended Size 200

ili Matte black

0.5

415

50

Provided by TL
FlJrrrr Glass with PTFE
mombrane lamination

Painting

Motor HP HP

Voltage Y ACx6%
Freq ue ncy HZ+3%

Filter bags
Fabric material

Bag length mm 4,5 60
Bag fabric weight 9m/m2 700+/-50
Fabric design temperature (Max.) .C

240
Antistatic treatment No treatment
Fabric treatment for water/oil
resistance

No Treatment

Source lmported fabric
C-ages Provided by TL
Vertical wire dia mm 3.0
Ring wire dia mm 3.0
No of vertical wires no 20
Number of splits None

Cage length m 4,5 4 5.0
Cage surface treatment HR Black

Material of construction CS

Cage diameter mm r43
lD Fan Fan not available
Pulse solenoid vatve Provided by TL
Mal<e Thermax
Size nch 1.5

Operating voltage VAC 230

Quantity of PSV no t2
Quallty of compressed air required (-)20'C l)cwpt,Oil <20 ppm

lnlet Cum Bypass Damper Provided by TL
Damper Size 'I 5-2 5

Pneumatic Cylinder Make Hyd ro-Pneu matic

Support arrangement Not Provided by TL

Outlet Butterfly Damper Provided by TL
Damper Size DDE

Spark Arrestor Data Not Provided by TL
C-ables for solenoid valves Provided by TL
Type Unarmou red

Conductor Copper

S ize mm2 2Cx 1 sq mm

Make TL approved

Application From PSV to JB

JB for PSV Provided by TL
Type Fa b ri cate d

Protection P 55



Make

(

JB for Hopper heater \
Type

Protecti on

Make

Hopper Level Switch
Type

Make

Probe length mm

lns u lation

Quantity no

Sequential Controller
Operation requirement

Type

Make

Type of output

Housing Box

Housing box make

Housing box protection

Control voltage VAC

PLC for control
U Tube manometer
Type

Range +mmwc
Make

Quantity no

Air filter regulator + Pr Gauge

Si ze i nch

Make

Quantity no

Limir Switch
Make

LPBS

Contro! Panel

Type M(

Power Supply, Volts

Control Votage

DP switch
Make

Type operation

Contact configuration

Quantlty no

Duty ,l

DP gauge

DP transmitter
Pressure switch

I-L approved

rrovided by
Fabricated

tP 5 5

TL approved

Provided by TL
Ca pac itance

750

Ceramic

Provided by TL
l,,.rrring seq control

Solid state

X Calibur

Re lay

Provided by TL
TL Approved

tP 55

230

Not requlred
Provided by TL

t, rube, water filled
200

TL approved

Provided by TL

TL approved

Provided by TL

Jai Balaji

Not Provided by TL
Provided by TL

(-um Bag Filter CP

415Y+/-lO %

230

Provided by TL
Switzer

l)P control mode

I NO+l NC

l.,rirq on off control

Not piovided by TL
Not provided by TL

EP

Provided by TL



Make Switzer
\ 2No+2ttc

I

I ,,w ,rir press alarm

Contact conflguration

Quantity
Duty

Zero speed switch-RAV Provided by TL
Make J ayas h ree

Contact configuration INO+lNC
Supply voltage VAC | 10/220
Quantity I

Thermostat Provided by TL
Make lndfos
Range .C 0-l 50

Quantity no 1

Application I lop;lcr heater control
Temperature lndicating Controller
otc)

Provided by TL

Make SELECTRON

Temperature element Provided by TL
Make Yog Electro devices
Probe length 450
Process connection 3/4 inch BSP

Thermowell Provided by Tt
Type 3 wire
No of elements Du plex

Please Refer attached ANNEXURE for Bagfilter performance & guarantee

Note : Bag filter is designed for above mentioned parameters, bag filter guarantee will be
null & void for any change in above operating parameters.

Note: Solenoid valve coil operating voltage and control voltage for sequential controller
is assumed. Please provide the details for the detailinq.

Power supply :- 415 V / 50 Hz 3 PHASE

Control Supply :- 230 V / 50 Hz / 1 PHASE



 

 

Annexure-G 

Status of Bag Filter 

 

  
Civil Foundation for Bag Filter Outer Casing of Bag Filter 

  
Housing lot of Bag Filter Parts /Drives for Bag Filter 

 

    

  

 

 

 

 

 

 



9t3t2019 Gmail - Fwd: NGT REPLY

& 
*l t}nr*rl

Fwd: NGT REPLY

rishabh kothari <rishabhk4 1 @g;"if ."om>
To : RO Chittorgarh <ro.chittorgarh@gmail.com>

Respected sir,
Please find the attachment

mMW
r,1 NGT REPr-v.pltu 1489K

Tue, Sep 3,2019 at 12:03 PM

https://mail.google.com/mail/u/0?ik=3b474f2ade&view=pt&search=all&permmsgid=msg-f%341643634953893657701&simpl=msg-f%3A1 6436349538 111
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l'he Senior Envi
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I' 0148?'2459g3 ..f- A,t t r f\ ^ --i;-u Aaralr No S,6,f. hlp,.r I::f],.

2' The Rajasthan poilution contror board iss'ed 
'l*tice ref no.npcg/nolct-tlrroftG ARH/L-2,/ 1503 to our cornpany on dated 06/0r/2019

and we hacJ it reply on datecl 22/3/2otg,in which we have alrea.y reportedthat we have placed order Bag filter and oclour control syste* in very frrstof February -201g.
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IUIAruOIUA
office , %

e-rnait : ykladdha@hotftlil.corn \
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'*li."tti1i betn verifred by Jcrint teanr report, liability nf tDt;rrrd Li,rrtIrir,.,ri'rrrI rjt.re the unrt prrnriscs rs not directry rerated r,vith our ur*1,fr Penplo Health survey Report: Applicant in Execution appricatio*presented farse fact$, as p.r tlre hearth survey report ir, was clearrymentioned that Patients are belng rhecl(ed in gererar opu fti,rtio.rwhich it self shows general condition rather any specific clisease:.Doctors also rnentioned that it cannot be mcntioned that causes 0fgenr:ral diseasas .:rs glug to pollution.
ll Arrimal health survey:- Appticant in Execution "eppfication pr.t::rrr{.rifalle facts, as per the anirnar hoarth surv$y rerr*,rt it lirrl5 rrr:;ri;.ntcrttioned that no specific disease was sean in ail trre aninral a.r!eiise'ases found fn animals are general diseases and not rerated wrthpollution.

llti:rtlforl'tlt'lt sLt[:lttission in continuatior-r to execu{iorr apprication is sur",r*rrti,rJiur rriIol I])"iltrln "rnrJ r*corcJ.
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Ground Water
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M:CW:MTI
?6'h August 2019

M/s MAIiTOMAYTEX INDIA lTO.,
AARAJI 5-7,Near Toll Plara,
Iojro ka Khera,
Gangrar, Dirtt Chittorgarh,
Rajasthan- 31?SO1

Uear 5lr*,

5-g-&J098-.PqrL

fi:is p6*[6.3 te !,;rur ai:ov* luhi*ct arCer.

We regret rhat due to heavy r*ins a$d subiequent floeding at our V€ndors cl*ce in i.",i;jhsfij
near }une, the e ntlre fabrication and rupply chain h*d got disturbed. There hat been dria,;s t*
er::snl ni al*rosl 50 rley* 6n ac*ouni of same . lVe are trving to ger Ihe cieiaye$ itgysl5 g;ip;ir;rl;.
'r(,:l]f 1 ii 5 ilr,'SS i hi+:.

\rl.re r*5ret irrr lli* same as it is otl .*{(ount of " FORCT MAJEURI" causeri h! i"Jrrirrr*l e*l*rmty

We a5ruru 'io:r ali alsistance to Set the baglilter errcled at rite as early al pggitrir.

ile apologise frLr the rlelay.

bn{r$ sYsrrMs P\rr Lru,

Sire(ior
imarl: ;::'"' :i; -' -''i;11;"l;

t\.ioii: r $L -tB I fi 1 +?S?$

I 7 $- fr ,\4dyui tltogor.
Jnipu( ttrlarthon - i0t0?':
Mub.: 98.l01$7S?S I 9Sr t601645

t"G.F., C.R, Pqr:{. tiaw Delhi-I l 00l g let. : 91.'r l -4 1 067 } i,t r .{ i 0ol i.,-S
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PHOTOGRAPH OF gAG FITTEH FOUND-ATIOH AND INSTALLATION WORK
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Annexure-I 

Status of Odour Control System :-  

 

 

 
Panel of Odour Control System  and PVC Odour Control Soultion Tank 

 

 

 
 

 



Comparative Statement of   Ground Water Quality of Samples taken on 15-01-2019 

S.N
o.  

Parameters/ 
Location 

Indian Standard Drinking Water  
BIS 10500 : 2012 (REVISED) 

Handpump 
Loacted at 

School 
Ground  

about 50 
feet away 

from 
premises 

well of M/s 
Manomay 
Fab India 

Ltd., Village 
Jojro Ka 

Kheda , Teh- 
Gangra, Dist- 
Chittorgarh 

Open Well 
located at 
Agriculture 
field behind 

premises 
well of M/s 
Manomay 
Fab India 

Ltd., Village 
Jojro Ka 
Kheda , 

Teh- 
Gangra, 

Dist- 
Chittorgarh 

Tube Well  
located in 
Govt. Sen. 

School  
premises , 

Village Jojro 
Ka Kheda , 

Teh- 
Gangra, 

Dist- 
Chittorgarh 

Date of Sample 
Collection 

Requirement 
(Desirable limit) 

(As per BIS 10500 
:2012) 

Permissible 
limit in the 
absence of 
Alternate 

source(As per 
BIS 10500 

:2012) 

15-01-19 15-01-19 15-01-19 

1 pH 6.5-8.5 No Relaxation 7.1 7.47 7.39 

2 
Total Suspended 
Solids mg/l 

- - 11 3 3 

3 
Chemical Oxygen 
Demand ( COD) 
mg/l 

- - 8.6 19 11 

4 

Bio-Chemical 
Oxygen Demand ( 
BOD)(3days 
at27oC) mg/l 

- - 0.4 0.7 NT 

5 Oil & Grease mg/l - - NT NT NT 

6 Copper as Cu mg/l 0.05 1.5 NT NT NT 

7 Zinc as Zn mg/I 5.0 15 9.8 1.47 0.691 

8 Nickel as Ni mg/l 0.02 No Relaxation NT NT NT 

9 Lead as pb mg/l 0.01 No Relaxation NT NT NT 

10 
Total Chromium as 
Cr mg/l 

0.05 No Relaxation NT NT NT 

11 Iron as Fe mg/l 0.3 No Relaxation 0.8 0.116 0.195 

12 
Cadmium as Cd 
mg/l 

0.003 No Relaxation NT NT NT 

13 Chloride as CL mg/l 250 1000 856 296 756 



S.N
o. 

Parameters 

Requirement 
(Desirable limit) 

(As per BIS 10500 
:2012) 

Permissible 
limit in the 
absence of 
Alternate 

source(As per 
BIS 10500 

:2012) 

Handpump 
Loacted at 

School 
Ground  

about 50 
feet away 

from 
premises 

well of M/s 
Manomay 
Fab India 

Ltd., Village 
Jojro Ka 

Kheda , Teh- 
Gangra, Dist- 
Chittorgarh 

Open Well 
located at 
Agriculture 
field behind 

premises 
well of M/s 
Manomay 
Fab India 

Ltd., Village 
Jojro Ka 
Kheda , 

Teh- 
Gangra, 

Dist- 
Chittorgarh 

Tube Well  
located in 
Govt. Sen. 

School  
premises , 

Village Jojro 
Ka Kheda , 

Teh- 
Gangra, 

Dist- 
Chittorgarh 

14 
Sulphate as SO4 
mg/l 

200 400 327 153 273 

15 
Hardness ( Total) 
as CaCo3 mg/l 

200 600 1436 632 1272 

16 
Hardness (Calcium 
) as CaCo3 mg/l 

- - 1076 364 86 

17 
Magnesium 
Hardness as CaCO3 
mg/l 

- - 360 268 376 

18 
Calcium ( 
Titrimetric ) as Ca 
mg/l 

75 200 430 146 358 

19 
Magnesium as Mg 
mg/l 

30 100 88 65 92 

20 Fluoride as F mg/l 1.0 1.5 0.35 0.44 0.43 

21 
Total Dissolved 
Solids mg/l 

500 2000 2511 1083 2263 

22 
Total Alkalinity as 
CaCO3 mg/l 

200 600 48 48 36 

23 Total Solids mg/l - - 2522 1086 2266 

 

 



―
イノイ中

哺 司 哺 _何M陀

`伝

Wヾ′
[「
ヨ民01737リ

IηグJα4 S′αんどα〃

DRINKING WATER――SPECIFIC_ATION

(SθθθれどRιソj∫ Jθ17'

ICS 13 060 20

O BIS 2012

BUREAU OF INDIAN STANDARDS
MANAK BHAVAN,9 BAHADUR SHAH ZAFAR MARC

NEW DELH1 110002

:S10500:2012

tr“、 20:2 I'rice Group 6



I

r SCOPE

This strndard prescribes the requirements and the
meth,,ds ,,1 \amphng and te\r [()r drinking water.

2 REFERENCES

The standards listed in Annex A contain provisions
whi(.h through reference in thls text. conslitute
provisions of this standard. At the time of publication,
the editions indicated were valid. All standards are
suhject to revision and parties to agreements based on
this standard are encouraged to investigale the
possihility of applying the most recent editions of the
standards indicaled in Alnex A.

3'I'ERMINOLOGY

For the purpose ofthis standard rhe fbllowing detinition
shall apply.

-r.l Drinking Water - Drinking water is water
intcnded ibr huruan consumption for drinkirlg alrd
cooking purposes tiom any source. It includes water
(treated or unlreated) supplied by any means for human
consunlplion.

Iヽ 10500:2012

4 REQUIREMENTS

Drinking water shall comply with the requirements
given in Tables I to4. The analysis ol pesticide rcsidues
given in Table -3 shall be conducted by a recognized
laboratory usinS internationally cstablished tesl method
meeting the residue limils as Siven in Table 5.

Drinki[g waler shall also comply wi& bacteriological
requrrements r lp? 4.1,. virological requiremenr\
(,ree 4.2) and biological requirements (see 4-3;.

4.1 Bacteriological Requirrments

4.1.1 Watet in Distribution System

Ideally, all samples taken from the distribution system
including consumers' premises. should be tiee lionl
colitbrm organisms afld lhe tbll()win8 bacrcriological
quality oi drinking warcr collected in the distriburion
system. as given in Table 6 is, therelbre specil'icd when

tested in accordance with IS 1622.

4.2 Virological Requirements

4.2.1 ldeally, all samples taken fiom the disuibution

777グ′α′lS″んどα7‐J

DRINKING WATER――SPECIFICATION

( Second Revision

Table I Organoleptic and Physical Parameters
(Forevord ard Cl.tuse 4\

Sl No. Charact€ slic Requiremenl
(Accept blr

Limit)

P.rmissiblc Method orTest. R€marks
Limit in the Ref (o Part of
Absencc of IS 3025

(4) {5) (6i

r, Colour. Hu€n unib, Mal 5 15 Pan 4 Ertcnded to l5 only, rfloxic substanccs

are not susp€cted in absence of aller'
nat€ soutEes

Atrceable Pan 5 a) Test cold and when healed
h) Test ar scveral diluLiors

・＝

　

　

一＝
　
、

O.toor Ag.c.blc

pH valu€ 6.5-t.5
Tasr. Agrc.abl.

Pan ll
Pans 7 and E Test to be conducted only alter safery

ha{ bccn established

v) Turhidiry, NTU, rt d I
vi) T,'raldrs$lv.d solds, m8I, 5m

\OTE - h is recommended rhar rh€ acc€ptablc limit is to b€ imptcmemcd. Valu€s in erc€ss of rhos. men(ioned undcr 'acceptable'
render lhe watc. nor suirablc. bll srill may bc rolemtcd in the absence of an alte.nalive source but up (o lhe limits indicaled under
'perlnissible lnDit rn rh. aLrscncc ol atremate source in col 4, above which rhe sourccs will have lo be r€i.ctcd.

一
一

■
　
ロ

れ
ヽ

５
動



iS 10500:2012

Table 2 General Parameters Concerning Substances Undesirable in llxccssive Amounts
(Forertrtrd a.nd Cluttse 4)

Sl No Charrdc.istic Requirement

(Acceptable

Linit,

Pernris$ible
Limil in th€

(.r)

卜lethOd Ol■ st,      Renark、
Rcr:。

Alu'ninium (as Ai). mg,4, ,rrd
Ammonid 1b rot.l ammooia N),

IS 3025(Part SS)               __

IS 3025(Par1 34)               __

003
05

IJ,2

iii) Ari(,nic derers€trrs (lls MBAS) 0.2

,v) BJium (as Ba), myl, Mat 0.j

v) Boron (os B). nrgl.,t a\ 0.5
vi) Crlciun (.ts Ca), mgt. Ma! .ts

vii) Chlorrminer (ar Ct:), m8r, //ar 4.o

viii) Chloride (a\ Ct). nryt. Mar 250
ix) Copper (as Cu). mC/t. M..r 0.05
x) Fluoride (e. F) mg/t. M.. l.o
xi) Free residual chtori.€. me/I. Mr, 0.2

xil)IЮ O`as Fc):η &4 ″a           03

xin)Magnesiunl(aS Ms)men Mα     30
xiv,Mangぃじ(s Mn)m♂ ,″餞    01

XV, Mineral oll m●4,″α        05

■ヽ)Ni『ょe(aヽ NO、)mJ″ αヽ     45
X姉 )]』
ll糖
°m"unょぃ■H.OHヽ 。∞1

xv“ 1, selenium(aS Se,m,4〃″     001

1.0 Anner K ot IS l34tr

No relar ion Annex F of tS lJa2S.
or IS l5y)2

l.O lS llt25 rprd S?,
200 Is 1m5 (Pan 40)

No rela.{arioo IS 3025 (pJIl 16)'
o, APHA 45O0-Ct C

I ml Is 1025 tPan 3t,
1.5 tS llr25 (pra 42r
t.5 IS lO25 rprn fl),
I IS 3025 (parr 26) To b€ rpplicrbte only when

watcr is chlorin.rcd. Tesred
.o.sume.cnd. whcn pro_

(cction rSaanst vjmt i.r.cc-
rion ix requircd, ir should br
minimum 0.5 m8/l

No rclaration IS 3025 (pan 53) Toral concentralron oi nrnn.
gan€se (as Mn) and iron (as
Fe) shalt not cx.eed 0.3 nrg/t

100          1S3025(Pan 46)
03           1s3()25(Ptu1 5,) rorat concenr.Ion or n,^,.

Saoes€ (as Mn).nd iron,as
Fe ) shall mr cxceed o.i nr-p/t

C18ぶ c6ol:S3()25

(Pal1 39,1:lF餞 11で d

part:10n■ lcthOd

IS 3025`PJri 3■
)

IS 3025(Pan 43)

xix) Silver (!s AB). m!,4. Ma
rx) Sulphare (as SO.) ms/I. ,{r'zr

xxi) Sulphide (as H,S). nts/t, Ma(
xxii) hral rlkatinnr rs ellcium

.rrtx,nr(e, mx/I. Mar
xrriii Torrl hJrdncss (,s CaCO,).

x xiv,zinc(0、 z■ )rrJ崚 _      5

N('TES
15 tS 3025 (pan 4q)

I ln ..rse of dispote. rhe merhod indi.aled by B. sha b€ rhe refere€ merhod.
2 k is recommended lh lhe acceplable limit is ro be-imptemen*d. varues rn crcess ol rhose enlroned ur.rer .a..eprabrc. 

rcndcr rhe
ill1i',liii',llilllJ;illill,xli: 5,[:irlJ".'':.0*,." "L 

* .,,.",",;,. '*;; ;;';;'l; ,*,*. ,,d,ca,ed undcr penniss,h,.l. abore which lhe rourlcs wi havc ro h€ rerecteJ

01
2(X)

〈)05

2(|)

2(X)

0.002

4U)

600

6rn

IS 3025(Par1 56)o=             __

IS i5303'

Annex,(f ls 13428         _
IS 3025(Par1 24)   May be cxtended lぃ 011,PK,

Vlded ulat Magi〕 e●u nl(1に 、
not exred 30

lS 3025(Par1 29)               __

IS 3025(Pal1 23)               __

IS 3025(Pat 21)             __



IS 10500:2012

Table 3 Paramcters ConccrDing Toxic Subsaances
( Foreword and Cl /,se4\

SI N(■ Requirement

(Acccl)18bに

Linlil)

P.rmi$ibl€
Limit in lhe

(,1)

Method or Teュ

ReFto

(5)

i)Cndmmm● s crl)m,l Var
蒟, Cyanide(as CN)m」 .″″χ

li}Lcad(aヽ Pb)m♂ ″α

～
)Mcrcu"● s Hgl mttn″″て

V)M01ybdenum(as MOヽ mプl滋
'メ

■)Nichl(■sNO,m・y,′a
vii,  Pesticides lly,1ィ αχ

vhi)Polythlorlnata biphenyls,nlレ 4

′ dχ

iX)POlynuclear■ omatlt hydo
caibon、 く、PAH).mJ Ma
X)TO101■●e■に(ヽ As)m♂ .ν`
Xl)TOlal chromium(as Cr)m`ハ ″aχ

Xi) TrihaloTethonesI

O)BrOmform.m岬 ″″

b)DibrolnlXhlorclmcthalE.

myl雨α
C)BЮ mOdlChlorolncthane
myl・ ″晨

d)cmOrOtOm.■ μ ″αχ

NoTES

Oα )3

()05

()()!

0い )1

()(,7

{(,2

Ste T● blc 5

0()00S

O(XX)1

〈)(,|

0()5

()1

()1

()()6

01

o.05

IS 3025(Part 4 1)

lS 3025(Part 27)

:S3025(Pan 4')
lS 3025(P`ln 48)′

Mercu,anュ 1夕 C`r

IS 3025(PaⅢ 2)

Is 3025(Par1 51'

See Table 5

ASTM Sl'S'

APHA● 40

lS 3025(Pan 37)

IS 3025(Pon 52)

ASTM D 39'385'
o:APHA 6232
ASTM D 3973 85'
o:APHA 6232
ASTM D 39'3-85'
or APHA 6232
ASTM D 3973 85'
orAPHA 6232

ol APHA 6630

l‖よfi¶1■鑑11‖高警tt』魁11量:l嚇鶏:『認‖〕よ朧:鳴町i∬譜1黒喘:譜:li『
「
:鰤まi寵

淋iiI｀ h:1出たよl温 11l ilitrl ω14 abtlve w“Ch ieまⅢ“
てヽ碗n have“

"r●
eued

Table ,l Parameters Concerning Radioactive Substances

lRtrevord and Clause 4)

H[J.
| ) (2) (3) (1) {5} 16}

St Io. Chaructcristic

i) Radioaclive,naterialsi
a) Alpha emillem Bqn. M'Lt

b) Bela emilcrs BqI. M'tt

Rじquirentent

(Actept.lble

:imit)

Ol
10

Mcthod Of TeSt,

Rerto Part of

IS 14194
l,imit in lh.

Pan 2

Pan l

Norr.: r.s recomm€nded rhat fte scccEabrc timu 
': l" P '1t',."T"1:1-',-1'lii:::::::.."1liiT"T"Jfiixl1;:.T,'.T'J,l[;:*l; ""':li::Tffl,t: 

'lli 'li,T:i'il':J:ll;,liF ,l:fi:l1i;r:-'r:'1::':=T::i,'i;:,::J:" rimrrs indrcared under

撃常||‖さ|[il‖ 1:1::li‖ t::i:|::ι ::」 :|こ:1:ふ la:ЪI[=hch the sOurccS■
‖have o ber● cCted

(い
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、               CENTRAL LABORATORY
il'卜    ltA.'ASTHAN STATE POLLUTION CONTROL BOARD
__●″   1.:ヽ wavaran Marg,Institutional Area,Jhalana Doongri,Jdpur(Rttasthan)
¬ヽr″                    Phonc No 0141-5159607.5159648,5159665

Fax No 0141-5159665

lr I I ( 267) RPCB/Lab-W ater l2ot 8- | 9 I 3'.D/

'l'hc Regional OfIicer,
- Rcgional Office,

RSPCB,
Chinorgarh.

Dared: I P/ot/ary

a Sub.:- Analysis report of Water /Waste Water Sample No. 17599 to 17608.

Sir,

Kindly find enclosed herewith the analysis report of Sample No. 17599 to 17608 for

necessaly action.

Yours Sincerely,

lincl.:- As above (10 Analysis Repons) _. .;.
=q-€T='_J-'' 

r '''Y
Senior Scientific Olficcr

Copy to - \
I . The Group ln Charge (Textile), RSPCB, Jaipur. (Reporr No.- I 7599- I 7608 t

2. M/s Manomay Tex India Ltd., , Teh -Gangrar' Distt-- Chittorgarh' lRepon
No.- I 7604- I 7608 )

Scnlor Sclentiflc Oficer



i. FoRM - X
R,I.IASTHAN STATE POLLUTION CONTROL BOARI)
REPORT OF THE STATA BOARD ANALYST

(See Rule - 24)

Rcporl Ni, rr$ee 
rln'l Fc,o't

. Rcpo( (rr '- :rslott2ote
I hcrchy ec,lily thxl I S- N.'l'ikkiwal, State Board Analyst duly appointed under sub Section(3) of Section 53 of the Water (Preventioo & Control
of Pollulior) Acl, 197{ rcccivcd on the 17101/2019 from Shri Maheveer Mebte, RO, RSPCB, Cbittorgarh, Shri Hitesh Kumar Upadhyay,
JSO,R(), RSP('tl. ('hillorB;rrh, n sample of Water ofHrrdpump Locet.d about 20 metcr awry fiom , NH-79, Village- Jojro ka Kheda,, Tch
Ct[grrrlri$lricl-('hittorgarh Coll@tcd from Outlet of Hatrd Pump Collected oll 15/01/2019- The Sample was in a condition fit fo! analysis as
rcponcd [Nk)w :-

funhcr ccrtily thrl I hxvc analyzcd thc aforementioned sample on 2810112019 and declare rhe result of the analysis to be as bclow :-
S, No. Ihrxnrclcrs Rcsull

1 1.25

2 'lbhl Suspc|dcd Solids mg/l 2

3 ( hcntical Oxygcn Dcmand (COD) mg/l

4 Bio-(-'hcnrical Oxygcn Demand (BOD) (3days at 27" C) nrgn Nol Traceablc

5 Oil & orease rrg/l Not't'raceable

6 Coppcr as Cu mg/l Not Traceable

7 Zinc as Zn nll 0686

8 Nickclas Ni tug/l Not Traccable

9 Lead as Pb mg/l Not Traceablc

fro Total Chromium as Cr mg/l Not Traceahle

Iron as Fe mg/l

Cadmium as Cd mg/l Not Traceable

Chloridc as Cl mg^ 541

Sulphate as SOa m8/l

Hardncss (lbtal) as CaCO3 mg/l l128

Iardncss (('alciuur) as CaCO: mg/l

t1

ts

l9

.lr)

ll
ll
tl

Mrgncsiurrr I lurclncss as CaCOr mg/l
'irlciunr ('lirrillctric) irs Ca ng/l

Maltrtcsiurn as Mg nrg/l

l:ltror'ttlc ls I utgy'l

lillirll Dissolvcd Solids mg/l 1753

li,lal Alknlinity as CaCOi m8/l

lbtxl Solids rng/l 1755

l hc coDdiliolr ofthc sculs, tastcning and containcr on rcceipt was as follows : tnt .r
Signcd'l his On zrTorTrore -'-r<-

=i?i-''1-! 
' j,{ \

BOARD ANALYS'T
RajasuEn State Pollution Contsol Board

Head Office (Central Laboratory )
4, Institutiooal Area, Jhalana Doongari, Jaipu-302 0Ol

Phone: 0l4l-5 159648.5 I 59607

Fax: 0l4l-5159665



.                                            FORM‐ X｀                            RA」 ASTLN STATE POLLUT10N CONTROL BOARD
REPORT OF THE STATE 30ARD ANALYST

. .                               (See Rule-24)

“
na,RoPor

lく、lk,rt No : 176●■

lt`lx,“  ():,  : 23′ 0=′ 2●19

!1",tl,vヾ crtiry that I S N.Tikttwal,Statc BOard Analyst duly appOintcd under sub Section(3)oF Section 53 oFthe Water(PrCVCntion&Contr01
t,1:°(,l:1:ti(1:1)Act,1974 rcccivcd On thc 17/01/2019 rrom shri Mahaveer Mehta,RO,RSPCB,Chi●orgarh,shri Hitesh Kumar Upadhyay,
,ヽ

`).:t()、
RSPCB,Chittorgarh, a samplc OF Water OF Open Wel::。 cated at Agrlculturc rleld behind Prcmist・ 、lv.l11()fM′ s Manomay Fab lndia

ll(:、 1ヽ1:::■●JOjro ka Kheda,TcL,Cangrar.DistHct― Chittorgarll COncctcd frOm Collectcd from open Wcll(101ic、 lca On ly01/2019 Thc Samplc
ヽヽ■■1‖ ‖ oゞ:idition llt For analysis as reported bclow:‐

lur lll(l
ヽ No

● m

,,

|ヽ

1(,

|ヽ

lマ 〕

lhat lh3vc analyzed rhe otr 28l0ll20l9 and declarc the result ofthe analvsis to bc as below :

ヽ

l

,

|

Paramctars Result
pH 747
Total Suspended Solids mg/l 3

Chcmica1 0xygcn Dcmand(COD)mg/1

l〕 io‐Chcmica1 0xygcr D,pand(BOD)(3days at 27° C)nlプ l

Oil & Grease mg/l Not Traceable
Copper a5 Cu mgn Not Traceable
Zinc as Zn mll 147
r.*ickel as Ni mgll Not Traceable
l.cad as Pb mg/l Not Traceable
-li)t.rl 

Chromium as Cr mg/l Not Traceable

llnrn as Fc mg/l

l\ aomrum as ud mg/l

lChloride as Cl mg/l

Sulphate as SO. mM

H*dn"." (Totul) ." C"CO. Ing,4

Hardress (Calcium) as CuC

Magresium Hardress a" C"C
Latctum ( I ttnmetnc) as ca me-4

Magncsium as Mg mgll IFl I

toa
I

,ola, 
"ou*

0116

r.\ot Tlaceable

296

364

“
一044

1083

４８

一

1086

'.r,.!n ,l lhrs On 2sloll20re
fastening rcccipt was as fbllows : r,,t-r

BOARD ANALYST
RaJasthan Statc P。 1lutlon COn● 01 3oard

Hcad Orlcc(ccntral LabOratOッ
)

4.InstitutiOnal AFCa,Jhalana DoongaH,」aipur-302004
!)honc:O141-51596485159607

Fax:O141‐ 5159665



FORM.X
RA.'ASTHAN STAIE POLLUTION CONTROL BOARD

REpoRr oF rHEesHl"ll;;*o nnnr".,
Fin.l R.port

l(cpon No. : 17602

-ll(.p('r1 ()n . ra/oll2ols
I lrtrchy ccnify rhat I S. N. Tikkiwal, Stale Board Analyst duly appointed under sub Section(3) of Section 53 of the Watcr (Prevention & Control

of t\r ;rion) Act, 1974 received on the l7l0U2019 from Shri Mahaveer Mehta, RO, RSPCB, Chittorgarh, Shri Hitesh Kumar Upadhyay'

.tSO,nO, RSPCB, Chittorgerh, a sample ofWater ofTUbe Wcll localed in Govt. Scn. School Premises, Villagc-Jojro ka Kheda,, Teh Gangrar

llirtrict-Chittorgarh Collected from Collected from tubc well Discharge line attached with overbead storage tatrk iD school premiscs Collected

,nr l5/01/20t9. The Sample was ir a condition fit for analysis as reported below :-

I rn thL'r

s.

I lx , 
' 
rxlllirnl ol-lhc scals, fastenirg and container on receipt was as follows : rntaa

'ir!,rt1l llrrs ( )rl 2slor/2o19

be as below

-- 
, r1--

----:1'< 

| lA ri
/1.t \ '

BdARb ANALYST
Rajasthatr State Pollution Control Board

Head Office (Central Laboratory )

4. Institutional Arca, Jhalana Doongari, Jaipur-3o2 004

Phone: 0l4l-5 159648'5 159607

Fax: 014 l-5 159665

rh"t I h.ve ah^lw7P.l th. 2anv2ol9 and declare the result of the analysis to be as below:-

No Parameters Rcsult

一
ｐＨ

'7 .39

Total Suspended Solids mg/l 3

ヽ

1

Chemical oxygen Demand (CoD) mgll

Bio-Chcnrical Oxygen Demand (BOD) (3days at 27" C) nlg/l Not Traceable

て,

Oil & Greasc mg/l Not Traceable

Copper as Cu mg/l Not Traceable

フ

ヽ

Ztrlc as Zn figl 0691

Nickcl as Ni mg/l Not Traceable

l0

ll
ll
t\
ll
li
lr,

ll
lii

cad as Pb mυ l Not Traceable

'li,ri'l Chrornium as Cr mp/l Nol Traceablc

irt)11.ls Fc lll″ 1
0195

'adnriunt as Cd nT dl Not Traceable

11lolidc as Ci m271

Sul)hatc as S04 111g/1

lrrdncss {'lbtal) as CaCO3 ms/l 1272

!●rdncss`Calciumヽ も CaC03 mυ l

M:roncsium Hardness es CaCO: meTl

t“ tiuin(T“ nmctric)小 Ca mノ 1

Maorrcsiunr as Ms ms/l

Ilrrrri(llr as F nrs/l 0.13

li)trl llissolvcd Solids p/l

'l(,1.ll Alkalinilv as CaCO3 msI
'li)tnl Solids mg/l



TDS TH TDS TH TDS TH TDS TH TDS TH TDS TH TDS TH TDS TH TDS TH

1 BHATWARA KALAN 2000 600 870 495 2676 1005 853 490 386 180 880 485 239 165 454 345 138 NA
2 BORDA 2000 600 394 215 591 275 692 385 722 230 1483 675 245 195 870 465 94 NA
3 GHOGAWARI 2000 600 436 205 572 365 220 160 202 135 946 210 371 180 548 435 143 NA
4 DEODA 2000 600 467 210 417 210 426 290 265 175 322 155 296 190 540 365 112 NA
5 GANGRAR 2000 600 523 298 603 410 429 225 475 185 295 185 702 250 691 450 195 NA
6 INDORA 2000 600 702 280 517 310 340 200 317 200 318 105 1121 505 191 185 273 NA
7 JAWALIYA-KHERA 2000 600 5611 288 800 500 521 290 849 190 761 385 223 115 370 250 386 NA
8 KATI 2000 600 445 278 642 350 507 345 599 350 1433 685 237 130 378 220 96 NA
9 MANDPIYA 2000 600 281 188 751 535 449 325 251 130 1154 640 523 285 614 450 270 NA
10 MANSINGH KA KHERA 2000 600 895 305 606 295 1148 550 786 265 890 300 1707 925 1229 760 735 NA
11 MOTLIYAS 2000 600 365 295 698 540 597 335 312 190 945 530 932 625 810 625 356 NA
12 PHALODI 2000 600 465 233 706 465 532 365 363 200 724 340 866 335 883 460 813 NA
13 POOTHOLI 2000 600 1455 993 1165 745 1361 570 1075 625 247 150 388 180 644 420 298 NA
14 SALARIYA 2000 600 887 390 1097 430 1049 425 963 300 1245 345 418 325 1570 1055 443 NA
15 SONIYANA 2000 600 377 118 374 100 382 155 363 180 1534 630 1279 535 547 410 703 NA
16 SUMARI 2000 600 595 313 506 365 406 205 439 210 334 160 293 170 661 370 97 NA
17 SUWANIYA 2000 600 569 285 409 250 372 25 338 190 314 195 259 180 576 405 508 NA
18 TUMBADIYA 2000 600 606 395 768 560 521 285 332 185 NA 335 564 330 603 405 308 NA

Total Average 2000 600 885.72 321.33 772.11 428.33 600.27 312.5 502.05 228.88 813.23 361.66 592.38 312.22 676.61 448.61 331.55 NA

Ground Water Quality report Comperative Statement Gangrar block for the amonitroing carried out by groun water department 

YEAR - 2010

Requirement 
(permissible in 

absence of 
alternate source ) 
(As per BIS 10500 

:2012,Revised)

Well Location S. No. YEAR - 2011 YEAR-2012 YEAR-2013 YEAR-2016 YEAR-2017

 PRE MANSOON PERIOD

YEAR-2014 YEAR-2015



8t19t2019 Gmail - Gangrar block chemical data Arr"ntn* - 4,,
RO Chittorgarh <ro.chittorgarh@gmail.com>"F 1 Gmail

Gangrar block chemical data

Senior Hydrogeologist Chittorgarh <sr.hyd.chittor@gmail.com> Thu, Apr 4,2019 at 6:17 pM
To: ro.chittorgarh@gmail.com

Sir,
Please find the desired chemical data of gangrar block from year 2olo-2oll .

-1 New Doc 2019-04-0418.11.32.pd1
- 4903K

https.//mail google.com/maillulO?ik=3b{74f2ade&view=pt&search=all&permmsgid=msg-f%3A16298g7716330575671&simpl=msg-f%341629s87 
1l.



OFFICE OF IIIE STNIOR HYOROGEOTOGI5T, GROUNDWAIEfl DEPARTMENI, CHITTORGASH

Che mica I Analysis Oata ol G.nsrar Block, Distrkl Chitlorg.rh
DISTRICT- CHTIORGARH PERIOD PREMONSOON.20 1 O

t.c IDS PH fra Ca I'lg ct- Sor CO: HCO]' Nor ' TH Nr9; RSC 5AR

!s/.m m8/t -_lJpper figures indlcate meo/L & ov/er lrsures ind cate mE/L nelr m8/L

1 BHATWARA.KALAN 1350 870 810 5.00 043 30s 685 750 1 91 490 140 036 495 32 62 0

115 16 81 61 83 266 0 299 81
2 EOROA 610 394 8.50 313 412 1.25 305 170 056 040 510 060 215 41 46 12 213

469 25 37 60 27 12 311 0
3 GHOGAWARI 660 436 850 3 91 004 155 r90 062 040 500 034 o72 205 48 57 13 2.73

90 156 3l 31 67 30 12 305 21
4 OEOOA 700 835 418 r30 290 100 046 100 630 026 154 210 53 23 330

110 000 26 35 35 22 30 384 16
5 GANGRAR 780 523 810 378 260 335 210 0 B5 650 047 072 298 38 8s 055 219

87 0.00 52 41 74 41 0 397
6 INDORA 960 702 825 695 015 160 400 190 040 720 180 280 2 415

160 s87 32 49 67 156 12 439 0
7 JAWALIYA.KHEPS 790 511 830 339 005 180 39s 310 108 080 340 093 084 288 36 89 0 200

7E 196 36 48 110 52 2A 201 58
I KATI 700 445 845 2.13 014 215 340 370 075 040 180 1 .16 048 278 27 24 0 1 2t9

49 547 43 4',| 131 36 12 110 12
I 440 281 895 139 016 145 230 180 044 080 244 004 142 188 25 13 0 102

32 744 29 64 21 146 2

10 MANSINGH JI.KHERA r 350 89s 870 8 91 0.18 160 450 800 1.54 080 300 198 o24 305 58 66 0 510
205 744 32 284 74 24 183 123

' MOTIIYAS 590 355 E20 139 0.17 220 370 160 012 020 500 003 060 295 18 63 0 0 81

32 555 45 57 20 6 305 2

PHALODI 7'10 465 330 005 170 295 300 112 080 24a 097 036 41 25 0 216
76 1.96 34 36 r06 54 24 146 60

t3 POOTHOLI 1980 1455 7.15 347 005 1 1.50 835 I75 460 477 0?4 993 14 85 0 1 10
80 196 230 102 184 420 0 281 296

14 SALARIYA 1420 887 830 782 006 2.80 5.00 720 246 040 000 032 096 390 49 87 0 396
180 235 56 61 118 12 366 20

't5 SONIYANA 570 377 905 456 070 1.65 't 00 048 120 420 424 166 't 1E 65 99 305 421
r05 000 14 20 35 36 15

161 SUI\,IRI 870 850 334 010 400 330 287 040 224 140 000 34 A7 0 189
77 45 4g 117 138 12 134 87

17 880 569 8.75 435 008 3 45 420 19t 080 330 005 108 42 94 0 258
100 313 69 27 149 92 24 201 4

l8 IUMDIYA s60 606 760 2.95 008 4.50 340 350 1.70 052 024 39s 26 99 0 1 48
68 3.13 90 11 128 82 0

',t'l

o

€oa

U

-o
o

a

.j:



. ,,.. (:.'I:

. t r:,i',.#l.'t

OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH
Chemical Analysls Data of Gangrar Block, District - Chittorgarh
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C)a

DISTRICT. CHTTORGARH PERIOD POS T-2010
Lab Well Location E.C, pH c-r C'
No US/cm mcq/L mell

,1 BHATWARA-KALAN 1220 8.60 4.40 156
2 BORDA 1 590 8.00 3,20 113

GHOGAWARI 1 130 7.70 2.20 78
4 DEODA 600 8.50 1.80 64
5 GANGRAR 550 8.20 1.60 57
6 INDORA 950 8.30 2.40 85
7 JAWALIYA-KHERA 650 8.40 1.60 57
B KATI 670 8.00 1.80 64
I MANDPIYA 690 8.10 2,80 99

10 MANSINGH JI-KHERA 1680 7.90 7.40 262
11 MOTLIYAS 700 7.70 1.00 35
12 PHALODI 780 8.10 1.20 43
13 POOTHOLI 1780 7.60 3.00 106
14 SALARIYA 1920 7.90 1 1.80 418
15 SON]YANA 750 8.30 2.60 92
16 SUDRI 880 8.00 2.60 92
17 SUWANIYA 1 190 8.00 3.40 121
18 TUMDIYA 1 040 8.10 4.00 142

r '1,- t,
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OfFICE OI IHE 5ENIOR HYDNO6EOTOGIST, GNOUNDWAT€R OEPARTMENI, CHITTORGARH

Chcml..l Analyrl. Oata of Gantrai 8locl, Dlrtrl.t - ChlttorSarh
chltiorgirh Perlod pre monroon 2012

Lab Well Location E.C. TOS PH Na" K" Ca'2 Mq ct so, co3n 8CO3 I
NO3-1 F TH Na% RSC SAR

n mq/L lower fioures indicats mql mqrL nqlL meqi
1 1 35( 85 417 014 52( 4 4 o2t 490 29 55 o0c 1

102 56 21 1 1 11
BORDA 1 150 79 417 36( 4 10 56C 10( 000 28( ))( o2t 47 00( 21

9€ 5C 19S 4€ 0 171 136
]HOGAWARI 35C 22 8'l 091 1 14C 08c 00c 000 20c 09c o7i

2'l 28 t 0 56
DEODA 42f 7 22e 005 14 00( 000 54( 100 112 29C 21.81 000 1

0 33t 62
ANGRAR 42( a( 230 22C 14 1 4 1 4 40 z1 000 203

7 1 4€ 21 5t 4t
RA 59C 82 21 'I 24( 16( 00( 000 JOU 09€ 088 494 00c 't 5:

5( 5 t c 224 61
]AWALYAKI 95C 30t 004 J 30( 00c 56C 12t 00( 29( 34 5: 1

7 5C 1 c ( 342 77
<ATI 83C 50'; 80 2 0 4 2(. 27( 424 0 1 't 76 34: 22 4a 000 r lt

1 81 149 ( 'l
1

\,ANDP YA 44! 79 100 4 170 48C 00c 00( 14C 14C 32= 12 94 000 05s
9t 1 17C c t 8 87

1C MANSINGH JI KA 1 85C 114 870 0lt 760 34 o0( 62( 182 044 4
t 152 34C 10e 11:

MOTLIYAS E90 5S7 7e 304 44C 23C 46C 13( oo0 24 1 335 30 4S 00c 16e
16 6 c 14

1 LODI 92C 53i 77 1 0 10t 00c 500 11 36: 19 2! 00c 09i
4C 76 4 4 305 7

13 THOL 136 76 80c 008 62C 52C 55 8C 721 000 4
184 3 124 6 182 264 1 452

11 1 84( 1 04( 71 290 96( 25C 056 1 '16 421 46
22C 3 112 35 34C 12t

15 SONIYANA 67( 38i 8C 334 004 16C 150 'l 6c o0( 44( 10c )6r 155 51 5( 13C 268
2 18 ( c 61

1( SUDRI 68( 40( 80 32e 004 18( 23C 28 000 00r 34 1 1 1 44 0f 00(
2 3t 2E 91 0 I 20 6

1 SUWANIYA 65( 37 81 208 008 16( 25t 160 20c 0( 2 00( l{
48 3 3t JL 5? 9E 0 15

18 TUMDIYA a7c 521 304 002 30r 27( 30c 't 00 00c 424 12( 0 4la 000 180
1 6( 48 c 256 7t

II
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OFFICE OF THE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Lo

oa
Cd

U

-o
o

c)a

District--CH ITORGARH Period-posf MONSOON 2012
Lab

Well Location E.C. pH cl'1
No. pS/cm meq/L meq/L
1 BHATWARAIGI.AN 4300 7.75 47.20 1673.57
2 BORDA 2200 8.'10 11.00 390.03
3 CHOGAWARI 910 7.90 3.60 127.65
4 DEODA 860 7.60 2.40 85.1 0

GANGRAR 630 7.70 1.40 49.64
b INDORA 1240 8.50 4.20 148.92
7 JAWALYAKHERA 690 8.10 1.60 56.73
8 KATI 920 7.50 3,40 120.55I MANDPIYA 760 8.10 3.60 127.65
10 MANSINGH JI I(A KHERA 1780 770 9.00 31 9.1 1
11 MOTLIYAS 610 7.60 1.80 63.82
12 PHALODI 800 7.90 1.80 63.82
13 POOTHOLI 1 840 7.60 2.00 70.91
14 SALARIYA 3300 8.30 21.20 751 69
15 SONIYANA 720- u.10 1.40 49.64
16 SUDRI 690 7.80 1.80 63.82
17 SUWANIYA 910 8.10 3.20 113.46
18 TUMDIYA 1 '160 7.60 4.60 163.10

I



OFTICE Of THE STNIOR HYDROGEOI.OGIST, GROUNDWAIEF DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh
D'S rRrcT--CHITTORGARH PERIOD-PRE-MONSOOA/ 013

Lab Well Location E.C. TOS pH Na't K.1 Ca Mo.' CI so4 co3'' HCO3.' NO3-1 F TH Na% RSC SAR
No. pS/cm mg/L Uoper fiqures indicate merr/L & lower fiqures indicate me/L rnq/L rng/L meq/L

1 BHATWARAKALAN 690 386 84 280 o22 100 260 140 040 040 300 143 000 180 42.30 000 209
64 I 20 32 50 19 12 183 89

BORDA 1 300 722 84 800 024 0.6c 400 620 270 060 320 004 0.70 230 62.31 000 5.28

184 I 12 49 220 130 18 195 2
CHOGAWARI 340 202 82 091 002 140 1.30 1.00 0.00 000 220 054 0.00 135 25.O7 000 0.78

21 1 28 lo .E 0 0 134 33
1 DEODA 550 265 83 200 010 0.50 300 160 000 0.40 320 003 016 175 35.71 0.10 1.51

46 4 10 36 57 0 12 195 2
GANGRAR 870 475 8.3 5.10 015 100 270 28C 040 0.60 400 0.66 080 185 56.98 090 3.75

117 o 20 33 99 19 1B 244 41
6 INDORA 620 3',t7 8.3 204 010 0.90 310 180 060 0.60 320 004 060 200 33.22 000 144

47 ,IB
38 64 29 1B 195 2

JAWALYAKHERA 1470 84S 83 10.20 009 150 230 890 2.90 0.40 2,20 0.30 064 19C 72.39 0.00 740
235 4 30 28 316 139 12 134 19

? KATI 1 060 599 78 2.74 0.1 2.40 460 560 160 000 20c 145 000 350 27.70 000 146
63 6 48 56 199 77 0 122 90

I MANDPIYA 480 251 82 2.OA 010 060 2.00 140 000 000 300 038 000 130 42.55 040 1.75
46 12 24 50 0 U 't 83 24

10 M'.'JSI I'GH J I I4A KHEPA 1320 786 8.2 80c o12 130 400 700 200 000 240 169 016 265 59.61 0.00 491
'tB4 5 zo 49 248 96 0 146 105

tl MOruYAS 610 312 82 200 012 1.80 2_00 100 000 0.00 4.60 040 092 1S0 33.78 0.80 '1.45
46 5 Jb 24 ?E 0 0 281 .E

12 PHALODI 650 363 82 240 006 160 240 240 050 0.0c 300 0.70 080 200 37.1 5 000 1.74
55 2 32 29 85 24 c 183 43

1 POOTHOLI 1630 1075 78 360 005 900 350 3.60 80c 000 12A 3.53 000 625 2?.29 000 144
83 2 180 43 128 384 0 7X 219

11 SALARIYA 17 10 963 82 11,10 006 400 2.00 860 200 000 6.00 0.27 188 300 &69 0.00 641
255 2 e0 24 305 s6 0 360 17

1 SOI'JIYAIJA 870 36 8.2 307 004 070 2SA 160 0.50 000 40a 0.62 000 180 45 75 040 ))o
71 2 14 al 57 24 0 244 38

10 SUDRI 850 439 82 414 015 080 340 240 000 000 500 0.70 124 210 48 52 08c a ol

94 6 16 41 85 0 0 305 43
17 SU',T/A}J]YA 600 338 81 2.08 008 2.40 140 160 200 000 160 033 000 190 34 90 000 151

4B 3 48 17 57 96 0 93 20
1Z TUMDIYA 590 332 82 2.17 008 170 200 200 030 000 300 070 040 185 36.47 000 160

50 3 v 24 71 14 0 183
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,) o o0l 4.001 o 2ol r.30 1 40 ott 0 2

01 ,)
:10 l0 7l 0 244 t2

GANGtiAI{ Ir00 20s 1 205 r') l0 I ?to I 000 0 4 012 1 I85 35 04 070 l5
.r7 4 ) 2otr

ti INDORA G20 3lB 8l 380 000 100 1 10 1 0 000 5.001 0 00 204 1 01) 70 200 3 7r
B7 2 20 13 43 0 0 305 0

JAWAL\'AKHERN 1 3S0 761 7B 550 015 320 450 8,40 000 o o0l 3 201 1 ssl l.o0l 385 4't 20 000 280
127 6 04 5 298 0 0 195 115

KAII 22110 l .l:1.\ 70 11 00 043 6s0 7:10 ( ti( 0 0r) 200 780 I2rl (i85 36 Ih 00c 30
184 't7 130 BB 340 130 0 122 484

t\4ANDPIYA 1 750 1 154 79 3.75 045 6,00 680 800 100 00c 1501 7.58 0.72 640 22.06 000 148
BG

,I 
B 12C B3 284 4B 0 s2 470

IC I\IANSINCI I JI KA KI IERA 1 54C 800 7B S85 010 2sc 350 800 140 000 400 188 240 300 50 20 00c 511
204 4 50 43 284 67 0 244 117

1l MOTLIYAS 1 530 945 79 375 045 500 560 800 300 000 160 3 16 128 530 25 34 0.00 163
86 18 100 6B 284 144 0 98 19G

I PHALODI 1 170 724 81 550 01 310 370 660 180 000 2.00 167 168 340 44 25 0.00 298
127 62 45 234 B6 0 122 104

'13 POOTHOLI 470 247 82 140 0.09 150 150 160 000 0.00 30c 0.24 1.24 150 31,18 000 114
32 4 30 'tB 57 0 0 183 15

'14 SALARIYA 223C 1 245 81 14.95 0.09 3.00 390 12.40 2.30 000 690 0.48 2.2Q 345 68.1 4 000 B0s
344 4 60 47 440 110 0 421 30

1 SONIYANA 2420 1 534 81 985 0.65 5.90 670 11.40 2.60 0.00 240 774 168 630 42 64 0.00 392
227 25 118 81 404 125 n 146 480

l6 SUDRI 650 334 B1 2.80 0.25 180 140 160 050 0.00 3BC 016 2.12 16C 44.80 060 221
64 10 36 17 57 24 0 232 10

I SUWANIYA 615 314 82 195 0.05 180 210 140 050 000 370 030 144 195 33 05 000 140
45 36 26 50 24 0 226 19

18 TUlr'lDlYA 1 050 0 81 5.1 5 005 320 350 460 140 00c 260 2 01 136 aaq 43 28 000 281
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OTTICE OF IHE SENIOR HYDROGEOLOGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemicrl Analysis Daia of Glng,rar Block, Distrlct - Chittorgarh

Dis tric t-Chitror oar lr MONSOON- 2014 - 15

rb
l-t=

o.'a

Q
>.-o
O(-

C)a

S tTIC ;II - Posl
Ji5 BHANVARAKALAN 870 80 3.20 '1'1 3

BORDA 1 380 81 8.40 298
278 CHOGAWARI 980 7.8 4.00 142
279 DEODA 800 7.9 2.40 85
280 GANGRAR s05 7.8 2.00 71
281 INDORA 1 590 80 5.20 184
282 JAWALYAKHERA 740 78 3.20 113
283 KATI
2U MANDPTYA '1090 78 5.60 199
28s MANSINGH JI KA KHERA 1 600 7.7 8.00 284
285 MOTLIYAS 1120 7.9 5.60 199
287 PHALODI 660 7.9 1.60 57
288 POOTHOLI 1950 8.0 4.00 142
289 SALARIYA 2760 7.8 16.40 581
290 SONIYANA 1 820 79 8.80 312
?91 SUDRI 706 78 2.00 71
292 SUWANIYA 750 7.8 2.80 g9
293 TUMDIYA 780 8.0 3.60 '128
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gI!!!E OF THE SENIOR HYDROGEOLOGISI, GROUNDWATER DEPARTMENT, CHITTORGARH
Chemical An.rlysis Olla

Oistric t-CHlf f OnOanE Period - Post MONSOON- 15

a
a

rL
IE

o.a

O

-o
Eq)

(9
C)a

J

Lab
No.

\!cll Location E.C. pH cl'r
pS/cm meq/L mg/L

1 DEODA 480 7.1 1.00 35
I GANGRAR 500 7.5 1.20 43

IvIOTLIYAS 1240 7.5 6.00 213
.a SONIYANA 2360 7.5 11.20 397

BHAT\ryARAKALAN 1 200 8.1 4.60 163
5 BORDA 1 380 8.5 6.20 220
I CHOGAWARI 570 8.6 0.80 28
I INDORA 1 340 84 3.40 121
I JAWALYAKHERA 890 8.5 2.40 B5
10 I(ATI 1520 8.3 8.00 284
11 MANDPIYA 1 280 8.2 5.40 19'1
12 MANSINGH JI KA KHERA 1 790 8.3 10.00 355
13 PHALODI 890 87 1.60 57
1a POOTHOLI 2020 85 420 149
15 SALARIYA 860 8.6 2.20 78
16 SUDRI 690 8.7 1.60 57
17 SUWANIYA 760 8.6 2.00 71

18 TUMDIYA 1200 8.3 4.60 163

?6q. tfi\E
t-',,,i { +n=t, finii,Ig



OItIIt OF IHE STNIOR HYDROGTOIOGIST GROUNDWATIR DtPANTMtNT, CHITTORGARH

Chcnrlcal A^alysh rala ol Gan8rar 8lo(1, Dlstrlct - chillorg.rh
Porlod r. P.o Monsoon 2015

EC TOS Pll Na' K' Ca Mg C soi co, HCOr- NO, TH RSC SARys/cm al
25'C mgIL --Upp€r figo.es .re ln meq/[ ,nd lowcr liguros .rs ln mg/L---

mg/L mg/L meq/L meq/L
1 IJEODA O]P) 15( 870 I8? 001 300 190 la0 079 040 t40 0.5 080 la5 2t3 0 r 01

4l I 50 41 121 l8 l2 241 29
2 GANGRAR (HPI I630 8i0 850 650 005 180 7.50 8.20 I98 040 340 144 078 465 410 0 301

l{s 2 35 9I 29r 95 l2 207 89
3 r,!oTLTYAS (HP) r050 54S 810 209 019 1.70 700 260 058 000 680 07{ 0.81 415 190 0 100

48 7 31 85 92 2t 0 415 46
soNrYAltl (HP) 970 5.0 785 2 81 009 260 470 1.60 083 0.00 620 009 062 365 215 0 1.47

65 4 52 57 118 4! 0 178 6
6II,IT\,!'ARtKAI.AN 1360 691 413 012 160 740 500 0 31 000 660 122 070 450 ll 2 0 195

95 s 32 90 117 tS 0 401 t6
6 EOROA (HPl 130 191 865 431 0.09 140 230 080 0 3l 0.10 2.20 0.01 082 185 89 0 o21

9 28 28 28 I5 l2 131 1
1 CHOGAWARI 630 370 870 222 0.05 190 1.10 140 044 040 400 058 1.11 250 305 0 11D

51 2 38 38 50 21 t2 214 35I INooRA (HP) )to 378 8lo 259 at7 200 240 200 071 040 320 048 054 220 354 0 175
60 40 29 11 l4 77 195 t0I JAIVALYA XHERA (HP) IITO 61.1 860 296 0 11 39C 5r0 480 083 040 360 113 0.93 450 245 0 140
68 78 67 170 40 12 224 70

10 2150 1229 8 45 545 034 340 I1 80 250 0_40 200 391 065 760 260 0 198
125 1l 68 143 440 120 12 112 746

11 1610 810 805 228 0ll I70 l0 80 520 000 580 1.14 073 625 15r 0 0 91
52 13 131 .184 110 0 354 108

I IIANSINGH KA KHERA 1690 883 840 685 016 110 810 820 183 040 480 100 0.00 460 42 1 0 319
157 6 22 98 291 88 12 291 6)

1 PHATOOI (HP) 1240 6{4 840 296 010 180 6.60 5.60 092 040 400 1,27 0_83 {20 0 144
63 35 80 199 L2 244 19

14 POOTtAft 2680 1570 825 480 004 460 16 50 840 1l 5.1 040 140 165 0.93 10s s 185 0 148
110 2 92 201 298 650 l2 701 102

15 SALARIYA 940 547 850 087 105 200 6.20 400 157 040 300 0.73 0 81 .110 85 0 013
1A 40 t5 142 80 l2 t8l 45

16 SUORI (HP) 1250 661 835 480 019 140 600 100 050 040 800 090 ot? 370 1 250tl0 1 28 13 106 14 12 488 56
SLI\I./ANIYA r 030 s76 845 122 011 2.r0 600 340 308 040 300 053 0.83 405 212 0 I 10

5l 5 t) 11 121 148 12 I83 3l
l TUI,,! DIYA 1100 603 8.50 774 00s 100 7.10 440 212 040 300 114 'l 19 405 25.2 0 r36

63 2 2A 86 156 102 t2 l8l 7t
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OFFICE OF THE SENIOR HYDROGEO[OGIST, GROUNDWATER DEPARTMENT, CHITTORGARH

Chemical Analysis Data of Gangrar Block, District - Chittorgarh
District-CH,ffORGARH Pcriod - Post MONSOON- 17

l<
C)

Oa(-
tu()

-o
()

Oa

1 DEODA 500 8.50 2.40 B5

2 GANGRAR 700 8.60 2.20 7B
3 MOTLIYAS 2240 8.60 12.40 440
4 SONIYANA 910 8.50 4.20 149
5 BHATWARAKALAN 1 880 8.70 9.00 319
6 BORDA 450 8.60 1.40 50

7 CHOGAWARI 1 150 8.50 4.80 170
I INDORA 570 8.80 't.40 50
I JAWALYAKHERA 800 8.50 2.40 85

10 KATI 1 580 8.60 8.40 298
11 MAN DPIYA 670 8.70 3.00 106
12 MANSINGH JI KA KHERA 1 900 8.30 12.20 433
13 PHALODI 630 8.50 1.60 57
14 POOTHOLI 1 200 8.40 4.60 163
15 SALARIYA 2370 8.60 15.40 546
16 SUDRI 620 8.50 2.00 71

17 SUWANlYA 760 8.50 2.80 99

18 TUMDIYA 800 8.60 3.00 106

t
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No. Ft2 (cH-t l3)RPC B/ Texrilell 6 Ll 
Reeistered

M/s Manomay Tex India Limited,
Village- Jojara, Tehsil- Gangrar,
District Chittorgarh

RAJASTHAN STATE POLLUTION CONTROL BOARD
4, Insfitutiotral area, Jhalana Doongri,Jaipur.

phone: 0141 5159802 EpBAX: 5159600,5159699 Fax: 5159694197
www.rpcb.nic.in email: tcd.rpcb@gmait.com

-!iE8t1!!-w\tF
qu-€EI

from 23 .03 .t9'14.
2. Whereas the Air Act

from 16.05.1981.

9.

7.

8.

6.

4.

5.

L Whereas the Water (prevention and Control
to as the "\later Acf') come inlo force in

ofPollution) Act, 1974, (hereinafter refened
whole of the State of Rajasthan with effect

came into force in the whole of the State of Raiasthan with effect

And whereas the Water Act to provide for prevention and control ofwater pollullon andior maintaining and restoring the wholesomeness ofwater.
And whereas the Air Act has been enacted to provide for the prevention, Cont.ol andabatement of air pollution.
And.whereas- keeping this in view the Rajasthan state po ution control Board(hereinafter ca ed as ,thq Board,) has been conferred p";". i;';;k" 

-;";;i""0" 
o, u."

::i,ff:"1***.r 
for the prevention, conrrol and abatement of warer poitriioi, una u;.

*.^O-YII:^: 
t^ tllomay Tex India Limited (herein after referred ro as the ,,tndustry,,)

rs. engaged in operating a plMvindustry at_ Village_ Jojara, Tehsil- Cungru., Oi.t.i"tCh,iftorgarh for processing oitexrile. During the proiess indusiry d;."t,urg". ii. ino *ut",pollutants.
And whereas consent to operate were issued vide letter dated 15.06.2016 (for Denimfabric @ 102 Lac Meter/Annum) and tg.O7.ZOt6 tf". O""i. fri# "fa "ios 

f_*Meter/Annum) up to 3 l.O3.20 l g t,8.02.2019 respectivety.
And \-\ hereas-th€-jnduslq has applied for reneual ofcons;ntrooperare\ideapplrcarions
dated-16.01.20t8 and 0t.11.2018 and I
I b.0 r.2o I 8 r for Denim ruurt" o :oo ru.'il: #nTJ# 

operate \ ide applicarinn dared

And whereas sefiion 25/26 of the Water Act and se;tion 2l ofthe Air Act prohibjtestablishing or operating an"industrial plant withour 
"li"i"i"g p.*i"r.'Lnr1r, or,f,"State Board

Dated:oSloSl24lJ

Sub:-Direction uder the provisions of section 33A of the Water (prevention & Controlof Pollurion) Acr, 1974 and under the provisions of,""tion lf l.-oi tf.," ail.(Prevention & Control of pottution) Act, 1981.
Ref:- i. Applications for renewal oi Consent to opemte dated 16.01.2018 and

01.I 1.2018.
ii. This office show cause notice for intended refusal ofconsent to operate anct

inrended closure direclions dated 09.07.20 t9



_-Ear!llr!!-w RAJASTHAN STATE POLLUTION CONTROL BOARD
4, Institutional area, Jhalana Doongrl,JaiPur'

Phone: 0141 5159802 EPBAX: 5159600,5159699 Far: 5159694-97

www rDcb.nic.in emaiL tcd rpcb@gmail com

{lul€Ilq {fGI qug?T

10. And whereas the industry was inspected on 090i2019 ald.150l'2019 by the joint

i".p".ii",, ,""," ""^iuini 
ol officeis ofthe Board and the SDM' Chittorgarh and during

the course ofinspections it was obsewed that:-

(i) Water meter not provided at tube well'

rii r Proper .hed has nol been pro\ ided over llller press'

tiiilbi"i"g,.rii".r.il"" aeration ofthe effluent treatment plant was non functional'

il"jpvfldn ambient air quality and particulate matter in stack emission do not

conlorm lo slandards prescribed by the Board

(v) Results ot grouncl waler moniioring shows iron' total hardness and TDS

' '"*"""Ji"g th"e permissib)e limit in absence of alternate source specified in IS:

10500.

ll. And whereas in the ground water sample collected on 1501 2019 from nearby five

locations the TDS, Toial hardness & lron were found exceeding the permissible limit in

absence ofalternate source specified in IS: 10500'

12. a"a *ir"*"' " ,r1"* 
"ause 

notice was issued to the industry vide letter under rcference

dated 09.07 2019 lbr the above mentioned shortcoming observed during inspection dated

09.01.2019 and 15.01 2019

ll. And whereas the industry was mspected by the Officials of Regional Office' Chlltorgl!

on-l:.Of.ZOfS to verify the reply submitted by the industry against show cause notrce

dated 09.07.2019
I4. And whereas during inspectjon on 13 08 2019 it was observed that :--' 

1i) f.op". and-adequate facility for drying and storage of hazardous waste nol

Pror ided
(ii) bag filter at the stack of boiler not provided 

^ ,

15. ,A.ni wher;s the inaustry has not submitted details ofthe measures taken/ action plan to

Drevent the ground water contamination in the nearby area'

16. [;;;il;;;.t" stated non-compliance of consent conditions and violations of the

p.""i.i"". 
"i,f,l" 

W""r Act and Air Acr hale been viewed seriously by rhe Board'

1,7. ind whereas the state Board in order to prelent and control watef.pollution and alr

p.iiuii"n U"ing 
"uut.d 

by the industry is compete,nt to issue any directions under section

i3,q. of th" Water Act and under section 31A of the Air Act in writing to any person'

officer or authority ancl such person' officer or authority shall be bound to comply with

such directions.
Therefore,inordertopreventfuturepollutionbeingcausedbythe.industry'tostopnon

".rpri"# "i 
ir,li pr*irion, ir tn" lit 'q'"t und the water Act and in the interest of prevention

of DerDetual offence being commr$eo by the industry' the Board',in exercise of the powers

;;,fi;i;;; ; ;;d* sEction : t.r of ihe Air and 33 A of the water Act' issues following

difections:-_ '_'_r' 
vou are directed^-to complete all the work of pollution control measures within 15

-' 
dr;r ;;; perioa potltl".ty and submit the compliance report with documentary

evrdence.

b) Regiunal Officef Raja.than 5lale PollLrrion Conlrol Board'

rep"on that t he Cirections as above ha\ e been colnplied'
Chittorgarh is directed to



w\IF
{|uI{eTI=I qrel cu€Ef

RA.IASTHAN STATE POLLUTION CONTROL BOARD
4, Institutlonal area' Jhalana Doongd'Jalpur.

Phone: 0141-5159802 EPBAX 5159600,5159699 Fax: 5159694-97

!4qlqllgbliqi! email: tcd.rpcb@gmail.€om

It may be noted that failing to comply the aforesaid directions, the State Board shall

refuse pending applications for consent to operate under reference and issue directions under the

provisions of section 31A ofthe Air and 33 A ofthe Water Act for closure ofthe entire plant,

disconnection ofelectricity and water supply and initiate legal proceeding without any notice
Please further note that the non-compliance of the above directions is punishable under

section 41(2) ofthe water Act with impdsonment for a telm which shall not be less than one

year and six months but which may extend to six years and with fine.

Yours Sincerely,

(Shailaja Deva ,
Member Secretary

Control Board, Chittorgarh.
Copl to lollgring l'or information & necessary aclion:

1-l.,,Regional Offi cer, Ra jasthan Stale Pollution
2. Master File.



Rajasthan State Pollution Control Board
Headquafter, 4, Inslitutjonal Area, Jltalana Doongri, Jaipur_302004
Phore r014 t -5I59699,5159604 e_ma

r o, ri,ec rerp r_ire N" I' ir'ii3iiffi#fflo'j.fu

i10

Office Order
F- (E-Conip- 01) RpCB/ECC/2 j\ !d )._:]'\- Dare: tq{\1

Sub: Dircclions for depositiig of Envilonnental Compensation under section
33A of |he Water (prcvenlion and Contlol of pollution),Act, 1974 and
sectlon 3lA of the Air (p1.even1ion ancl Contr_ol of pollution) Act. i 9g I rn
complrance ot orders of thc llon'ble Suprente Court in writ petition Civ|
No. 375/2012 paryavaran Suraksha Samiti & Anr. Vs Union of India &
Others and the Flon,ble National Grcen Trjbunal in Ofigjnal Application
No.606/2018 - Compliance of Municipal Solicl Waste MaDagement Rulcs,
20t 6.

Wl]ereas section 24 of the Water (prevention and Contr.ol of pollution) Acr,
1974 (hereinafter. called as the Watel Act) pro\,idcs ihat 0o persou can cause of
pe.nit any poisonous, noxious or polluting ntattcr, detefmined in accordanr:c
\,irrth such standat.ds as may be laid down by the State Board. to eDter into ary
strean't or welJ or sewer or on land.

And whereas section 25126 of the Watef Act provides that no perso0 shall
wtthoul thc prcvious oonsenl of tite Slate Board establish or |ake any slcps Lo

establish, ally industfy. operation or. process of any treatment and disposal
syslcm or arly exrension or addition thereto, which is likely to discharge sewagc
or trade effluent into a slream or well o;.sewer or on land or bring into usc any
new or alter-ed outlet for the discharge or.sewage of trade ef|uent or begin to
make any new discharge ofsewage or lrade effluent.

And whereas sectjot] 2i ofthe Air (prevcntion and Con|Io] ofpollution) Acl.
l98t (hereinalief called as the Air Act) provides no person shail wi rouL
prcvrous consent of the State Board, establish or oper?te any industrial plant in
an air pollution control area, rvhich is likely to cause air pollution in
envi|onment and dischargc or cause or pei.mitted lo be dischafgccl thc cnissio
ofany air pollutant in excess to the standafds laid down by thc State Board.
And whereas M/s N4anomay Tex ftrdia I.,td. (hercinafter referfed to as th,
rndustry), ls engagcd in operatiDg an jndustrial plant at Village- Jojara, l-ehsi,-
Gar,gfar, Disrfct- Chittorgarh and during ihe process lhe industry discharges

2:

L

4.

3.

water aDd/ or air pollutants



Rajasthan State Pollution Control Board
Hcadquarter. 4. lnstirutionai Area, Jhalana Doongri. Jaipur._302004
Plr ne:01.1, jl.,,uqq5lsao04L._|mii .rr ]]l ..i,...i.r: ./_Ll, 1.r,i .!

J,,lt lrcc Help I ir.e \o. : tg00l80blZlfl.J-'

And whereas thc industry was inspeoted on 09.01.2019 ancl 15.01.2019 by ihe
olti,.al] oftllc Bo"-.1 nnddu-inl-theiorr.cor'irsleciior,it \aso,.urvcd har:.

i. Water meter-l.ras not beei provicled at the tltbe well to measure quantity
ot walef abstra9ted fronr underground.

t'. l|oj'er sncJ nls rror i'tcr.o|ovided over Jilrer pr(5". ,{nicl rjnnttes Inat

an.angclrcnts 1or stofaec ol.hazardous I,aste afc not adcquatc.
iii. Iliological/ acfation seclion ofEl-p rvas Dot fLrnctional.

During lhe coufsc oj'inspection nlonitoring ol. stack etnissions, anbienl atr
quailry (AAQ) and glound *aler.il1 wells around the industry prenrises was als
carred out by the ol.licials of re Board. The results ofanalysis show that pMLLI

in AAQ and Particlrlate ntaltef in Stack monitor.ing do not colllol.ln to the
plescribed standards. ln addition, L-on, total hardness and.I.DS iD grolrnd wate,
xrc e\ceeJind rhc pcrnt sstblc .jni,, p-cscfibcd in J5tl05n0 llnrliarr Sraroalrl
Specilicarions for Drinking Water.

And whefeas it is thus evident that the industry has been naking
obnoxioLrs and pollulinp mattef in tlle environnlent in excess

'\_t

).

6.

10.

1.
dischargc o1'

ol the liftits
prescribed by the Board.

lJ. The above obsenations show that

of lhe Air Acl and Waler Act_

thc induslry has been violating the provrslons

And whercas the above obseNations indicate that the industry has lbile<i. lo
comply witb thc provisions of Air Act alld Waler Act ancl varjous directiolls ot
llte llon'ble Courts anld Ilon'ble National Green l.r.ibunaj (NGT) ancj by ntakins
discharge of efllucnt/ crnissions has causcd grave damage to the cnviroimcnl
which can be categorized as significantly huge with grave conseqLtcnccs on thc
envi|onmert. pubiic heallh and flora & laLrna.

/\nc q,hrtecs rhr lL,n bl( Srrp|crlc r ourt in Wfit petition Civil No. 175/2011
Paryavaran Suraksha Saniti & Anr. Vs UDion ol India & Others and thc
IJon'ble NG't' iu Original Appiicarion No. 006/20I8 Compliitnce ot MuniLipal
Solicl Waste Managernent Rules.2016 and in several other oases has directed
the Board to irnpose Enviro'ne'tar compensarion on a| lhc individuars/ urits
/industlies/ nlines/ insritution/ entities ctc. who are causing danlage to the
c.lr itorrncrrr on trrc frincinrc ot lUl IUlt:p pAyS.

\'l\ ' r'l"': ,
i \..
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ll. ,{nd whereas IJon'ble NG]'has issued the difectio|s to inposc Environnlental

Corrpensation on the notl complying polluting units and has directed the Board

to inrplencnl the santc lor r.csior.ation o1' cnvir.onlllental clanlullos causcd to thc

erlvironlnenl.

12. And whcreas thc industry is liable to pa1 <larnages L.e. ljn\ironrnenlal

Conipensation on thc l'rasis ol' 'Polluter Pays Principle' as dir.ected by the

Hol]'ble Supremc Cornl in various or.lers and llon'ble NCT.

13. ADd whcreas the tsoard has eslimated the amount of interim environmental

compensation to be lcvied on the iDdusiry as Rs. 1050000 (ln word Rupees teD

lacs fiFty thousand only) on the basis ofPolluter Pays Principle.

14. And whereas the State iloard in per.formance of its duties undel.the Acts. is

competent 10 issuc any directions under section 13 A ol thc Wa1er. Act and

section 3l A of lhc Aif Ac1 in wriling to any peLson. officef or aLrthofitv and

such per'son. ofliccr-of aLtthority shall be bouDd Lo complv rvith such dilcctrons.

In view of above. thc State Boafd in exercise ol the po\\,ers conferred upon it

under scclron ll^ ol rhc Water Aot and 3 lA oI the Air Act and for pcrformance of
limctions under the Acts, l'tereby directs the industry to deposil the arnount of
Rs. 1050000 (ln word Rupees ten lacs fifty thoLrsand only) as Environnrcntal

Conpensation on the basis ol''Polluter Pols Printiplc *irhin 4i rlrys ,rf f.ccipl ol'

this lrotice. The Fnvironn:rental Compensarion may be deposited ihrough a demand

draft drawn in lavouf ol'the Member Secrctary, Rajasthan State pollutior Conrr.ol

Rorrd j 
" 

i1.rr"

Plcase bo infonred thal in case ol l'ailLlre to deposit the Dnvifonmcntal

Courpensation thc irdLrsrv u'ill be liable for.lbllowing actionst-

i. Consenl 1() eslablish ancl/ of consent to ofcrate shall be r.elusccl/ rcvokcd

withoul aDy lirfthcr ootice.

ii. L,cgal acliur including lilirg of llxecution Application belor.e the Hon'ble

NGT rnay be initiated against the industry and its owners/ occupiers.

iii. Any applicatiotl for grant/ fenewal of consent to eslablish or consenr to

operate shall rot be entertaircd b), ihe Boafd.

iv. Alier 45 days the indush.y shall be liable ro pay addiiional anount @ t0%

ofthc total anlollnt of Environnlental Compensation lor cach monlh or pa{

thereof lill deposition of the Environmcntal Cornpcnsation.

''.'''.



Rajasthan Sfate pollution Control Board
J;:llTia:,1,'"?:{:','$JjlJT: j"lllta,ooong,.i. Loipu,- J0: Joi

.ruur,""ir"rpii,,eN;'ii81i# jr06l!64!-#ff :;4$i!!r!!u
It ntay be flrnher noted that l

cr.iminar orrence, pu,lisrubre 
",,r, ,;"::l::i:;;Jlil ffi:ril::l" 1".:than oire year and six months bui whicl

seclion 4l(2) of rhc walerlcl and secti 

Inay extcnd to six years a'd with fine uncler

closed imme.iarely w,,nuu, un, 0.,o. noll"]9 
of the Air Act and tire indushy sharl be

Encls - Annexrtrc-l.

il>

F, (E-Cornp- 0l) RpCjl/llcC/ 2.,:!.\
Copy to following:-

y'l. M/s Manomay l.ex lndia Ltd.. Vill.lge_ Jojara,
Chittorga.h.

youIs Sincefely.

(Shailaja Deval)
Mernber Secretary

Date: \1\r\\\cl.\

Tehsii, Gangrar, District_

MeDtbef Secfetafy

2. ChiefAccounts Officet.. Ilajasthan State poilutjon Contr.olBoard, Jaipur.3. croup h Charge (Textiles), Rajastlun State pollution Control UorO. ru,OrI.4. Regional Officer, Regional Olfic
chittorsarh to ensure comprianc"":rTJ:1il,:::;H1l ;"J::":"::l
ensurc c{osure of d.re industry in case of failure to deposit thc Envir_orrnrcnr
Colltpensation withir the stipulated time.

,5..,MasLet 
Iiile, Envifonncnt Conpensalion Cell, llajastha| Slale pollution Conlrol- 

Boarcl, Jaipur.
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